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 MINUTES OF THE MEETING No. 40/14 dated   1.1.2014  UNDER  THE CHAIRMANSHIP OF  Shri  V.K. Srivastava, Addl. DGFT
                               
LIST OF OFFICERS PRESENT IN THE MEETING  IS GIVEN BELOW:- 
 
1.         Shri Nand Lal,  Sr. Development Officer, Department of Industrial Policy and Promotion, Udyog Bhawan, New Delhi
 
2      Shri O.P. Sharma, Jt. Industrial  Adviser, Deptt. of C&PC(Chem.Div), Shastri
Bhavan, New Delhi
 
3.    Shri A.K. Aggarwal, Addl.Industrial Adviser, Deptt. of C&PC(PC Division), Shastri Bhaan, New Delhi
 
4.    Shri Jasbir Singh, Consultant, Deptt. of C&PC(Chem.Div), Shastri Bhavan, New Delhi
 
5.      Shri J.P. Pahtak, Asstt. Director, DC(MSME), Nirman Bhavan, New Delhi
 
 
6.         Shri Daya Shankar, Dy.Director General of Foreign Trade, Norms Committee-IV, Office of DGFT, Udyog Bhawan, New Delhi
 
 
The Committee first considered minutes of the NC Meeting No.39                                                                                                                     
                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                 /14
for confirmation and confirmed and adopted the same without any change.
 
 
 
Case No M-192
NC No.40/14
Dated: 1.1.2014    

M/ s  Sterlite Inds. (I) Ltd,   
 F.No.01/83/50/259/AM12/DES-IV
RLA F.No.03/24/040/    /AM13
Lic.No.0310636970  dated 17.06.2011

 
The Committee considered the case as per agenda and  observed that  the wastage recommended  by DC(MSME) appears  to be high.  It was therefore decided to send back the case to DC(MSME) for re-consideration. The case was deferred.  Re-listed for   29.1.2014.    
 
 
 
 
 
 
 
 
Case No M-192 (A)
NC No.40/14
Dated: 1.1.2014    

M/ s  Luk Plastcon Ltd, Nagpur  
 F.No.01/83/50/1022/AM10/DES-IV
RLA F.No.50/24/040/14/AM10
Lic.No.5010000250  dated 18.02.2010

 
The Committee considered the case as per agenda. Based on the  written recommendation of Deptt. of C&PC(PC. Div) vide their U.O.No.46011/89/2009-PC-II   dated 13.03.2012 and 19.10.2013,  the Committee decided to approve the case  as under :-

 
Export Item Qty. Import Item Qty.
Calcium Carbonate Filler
(Containing 25+/-1%
LLDPE and 75+/-1%
Calcium Carbonate)

 1 Kg 1. LLDPE Granules
 
2. Calcium Carbonate

0.2575 Kg
 
0.7725 Kg
 

Calcium Carbonate Filler
(Containing 25+/-1%
Polypropylene and 75+/-
1% Calcium Carbonate)

1 Kg 1. Polyproplene Granules
 
2. Calcium Carbonate

0.2575 Kg
 
0.7725 Kg

 
RLA concerned may take necessary action under Para 4.7 of HBP as per above decision of NORMS COMMITTEE.
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 

Office of Directorate General of Foreign Trade 
New Delhi -0

------------------------------------------------------------------------------
Para 4.7 Decision(DRAFT)

MEETING NUMBER : 40/83-ALC1/2013 MEETING DATE : 01.01.2014
 

1

Case No.:21/44/83-ALC1/2011 Party Name:INDIAN TECHNOMAC CO.LTD. Meet No/Date:40/83-ALC1/2013
01.01.2014

Status:Case Deferred

HQ File :01/83/050/00766/AM12/ RLA File :05/23/040/00285/AM12/ Lic.No/Date:0510307112
03.11.2011

Defer Date:12.02.2014

Decision :The Comments considered the case as per agenda and observed that technical Comments were called for from M/o Mines has not been received so far. It was decided to send a d.o. letter to  Secretary, M/O Mines to expedite the comments. The case is re-listed for 12.2.2014.
 

2

Case No.:16/3/83-ALC1/2012 Party Name:WELSET PLAST EXTRUSIONS PVT.LTD. Meet No/Date:40/83-ALC1/2013
01.01.2014

Status:Case Approved

HQ File :01/83/050/00019/AM13/ RLA File :03/95/040/00618/AM12/ Lic.No/Date:0310668494
02.12.2011

Defer Date:

Decision : The Committee considered the case as per agenda. Based on the  written recommendation of Deptt. of C&PC(PC Div) vide their F.No.46011/76/2012-PC-II    dated 20.6.2012,  the Committee decided to approve the case as under :-
 

Export Item Qty. Import Item Qty.
Colour Master Batch
(Containing 57+/-1%
Pigments and 43+/-1%
LLDPE)

1 Kg 1. Relevant Pigment
 
2. LLDPE Granules

0.5847 Kg
 
0.4453 Kg

 
RLA concerned may take necessary action under Para 4.7 of HBP as per above decision of NORMS COMMITTEE.

 

3

Case No.:6/10/83-ALC1/2012 Party Name:RHI CLASIL LTD Meet No/Date:40/83-ALC1/2013
01.01.2014

Status:Case Deferred

HQ File :01/83/050/00186/AM13/ RLA File :09/24/040/00645/AM12/ Lic.No/Date:0910051860
22.03.2012

Defer Date:12.02.2014

Decision :Comments awaited from M/o Steel. Re-listed for 12.2.2014
 

4

Case No.:19/10/83-ALC1/2012 Party Name:RHI CLASIL LTD Meet No/Date:40/83-ALC1/2013
01.01.2014

Status:Case Deferred

HQ File :01/83/050/00199/AM13/ RLA File :09/24/040/00653/AM12/ Lic.No/Date:0910051916
28.03.2012

Defer Date:12.02.2014

Decision :Comments awaited from M/o Steel. Re-listed for 12.2.2014
 

5

Case No.:2/32/83-ALC1/2012 Party Name:MATANGI INDUSTRIES Meet No/Date:40/83-ALC1/2013
01.01.2014

Status:Case Rejected

HQ File :01/83/050/00615/AM13/ RLA File :08/24/040/00189/AM13/ Lic.No/Date:0810115927
26.10.2012

Defer Date:

Decision :The Committee considered the case as per agenda and decided to reject the case as the firm has not given Central Excise Data vide E-mail dated 29/7/2013 followed by reminder dated 5.11.2013 issued by this office. 

RLA concerned may take necessary action under Para 4.7 of HBP as per above decision of Norms Committee.
 

6

Case No.:3/32/83-ALC1/2012 Party Name:MATANGI INDUSTRIES Meet No/Date:40/83-ALC1/2013
01.01.2014

Status:Case Rejected

HQ File :01/83/050/00616/AM13/ RLA File :08/24/040/00193/AM13/ Lic.No/Date:0810115989
30.10.2012

Defer Date:

Decision :The Committee considered the case as per agenda and decided to reject the case as the firm has not given Central Excise Data vide E-mail dated 29/7/2013 followed by reminder dated 26.9.2013 and 2.12.2013 issued by this office. 

RLA concerned may take necessary action under Para 4.7 of HBP as per above decision of Norms Committee.
 

7

Case No.:4/40/83-ALC1/2012 Party Name:ESTEEM INDUSTRIES PVT. LTD, Meet No/Date:40/83-ALC1/2013
01.01.2014

Status:Case Approved

HQ File :01/83/050/00741/AM13/ RLA File :17/24/040/00043/AM13/ Lic.No/Date:1710005128
31.10.2012

Defer Date:

Decision : The Committee considered the case as per agenda. Based on the  written recommendation of Deptt. of C&PC(Chem Div) vide their F.No.14010/78/2012-Ch-II    dated  16.12.2013   the Committee decided to approve the case as under :-
 

Export Item Qty. Import Item Qty.
Product – APFO-25-S
(Sodium Salt of Fatty
Alcohol Ethoxylated
Sulphonate) (Colourless to
Pale Yellow Liquid)

1 Kg 1. Tridecyl Alcohol (Iso
Tridecyl Alcohol (Colourless
Clear Liquid)
 
2. Ethylene Oxide (Colourless
Clear Liquid)

0.082 Kg
 
 
 
0.325 Kg

 
RLA concerned may take necessary action under Para 4.7 of HBP as per above decision of NORMS COMMITTEE.

 

8

Case No.:8/51/83-ALC1/2012 Party Name:VISHNU CHEMICALS LTD., Meet No/Date:40/83-ALC1/2013
01.01.2014

Status:Case Deferred

HQ File :01/83/050/00914/AM13/ RLA File :09/24/040/00442/AM13/ Lic.No/Date:0910054597
21.12.2012

Defer Date:29.01.2014

Decision :Comments awaited from Deptt. of C&PC(Chem Div). Re-listed for 29.1.2014.
 

9

Case No.:3/52/83-ALC1/2012 Party Name:PROEC ENERGY LIMITED Meet No/Date:40/83-ALC1/2013
01.01.2014

Status:Case Deferred

HQ File :01/83/050/00922/AM13/ RLA File :05/24/040/00383/AM13/ Lic.No/Date:0510342979
10.01.2013

Defer Date:29.01.2014

Decision :Comments awaited from Deptt. of C&PC(Chem. Div). Re-listed for 29.1.2014.
 

10

Case No.:25/52/83-ALC1/2012 Party Name:STERLING AUXILIARIES PVT LTD Meet No/Date:40/83-ALC1/2013
01.01.2014

Status:Case Deferred

HQ File :01/83/050/00944/AM13/ RLA File :03/95/040/00846/AM13/ Lic.No/Date:0310722522
31.01.2013

Defer Date:29.01.2014

Decision :D/L issued by Deptt. of C&PC(Chem Div.). Reply awaited from firm.  Re-listed on 29.1.2014.
 

11

Case No.:60/52/83-ALC1/2012 Party Name:DEVHARSH INFOTECH PVT.LTD. Meet No/Date:40/83-ALC1/2013
01.01.2014

Status:Case Rejected

HQ File :01/83/050/00979/AM13/ RLA File :03/94/040/00932/AM13/ Lic.No/Date:0310722546
31.01.2013

Defer Date:

Decision :The Committee considered the case as per agenda and decided to reject the case as the firm has not given reply to D/L dated 16/7/2013 issued by DIPP followed by reminder dated 5.11.2013 issued by this office. 

RLA concerned may take necessary action under Para 4.7 of HBP as per above decision of Norms Committee.
 

12

Case No.:23/52/83-ALC1/2012 Party Name:COOL COSMETICS [P) LTD Meet No/Date:40/83-ALC1/2013
01.01.2014

Status:Case Approved

HQ File :01/83/050/00942/AM13/ RLA File :04/24/040/00237/AM13/ Lic.No/Date:0410143071
04.02.2013

Defer Date:

Decision : The Committee considered the case as per agenda and  decided to approve the case on net to net basis.
  
RLA concerned may take necessary action under Para 4.7 of HBP as per above decision of NORMS COMMITTEE.

 

13

Case No.:47/52/83-ALC1/2012 Party Name:INDO COLCHEM LIMITED Meet No/Date:40/83-ALC1/2013
01.01.2014

Status:Case Deferred

HQ File :01/83/050/00966/AM13/ RLA File :08/24/040/00379/AM13/ Lic.No/Date:0810118389
14.02.2013

Defer Date:29.01.2014

Decision :The Committee considered the case as per agenda. The Committee decided to call for Central Excise Data duly certified by Central Excise from the firm. E-mail to be issued.  The case is re-listed for 29.1.2014.
 

14

Case No.:32/52/83-ALC1/2012 Party Name:BAJAJ POLYBLENDS PRIVATE LIMITED Meet No/Date:40/83-ALC1/2013
01.01.2014

Status:Case Deferred

HQ File :01/83/050/00951/AM13/ RLA File :50/24/040/00016/AM13/ Lic.No/Date:5010001598
19.02.2013

Defer Date:29.01.2014

Decision :Comments awaited from Deptt. of C&PC(PC Div). Re-listed for 29.1.2014
 

15

Case No.:3/20/83-ALC1/2013 Party Name:NEW (INDIA) IMAGING INDUSTRIES PVT. LTD. Meet No/Date:40/83-ALC1/2013
01.01.2014

Status:Case Deferred

HQ File :01/83/050/00286/AM14/ RLA File :03/95/040/00959/AM13/ Lic.No/Date:0310725626
25.02.2013

Defer Date:29.01.2014

Decision :The Committee considered the case as per agenda. Hard copy of application from RLA and firm. E-mail issued on 26.9.2013. Reminder issued on 5.11.2013 and 30.12.2013 for hard copy. The case is re-listed for 29.1.2014
 

16

Case No.:88/26/83-ALC1/2013 Party Name:ITC LIMITED Meet No/Date:40/83-ALC1/2013
01.01.2014

Status:Case Deferred

HQ File :01/83/050/00411/AM14/ RLA File :09/24/040/00540/AM13/ Lic.No/Date:0910055575
27.03.2013

Defer Date:29.01.2014

Decision :The Committee considered the case as per agenda and decided to defer consideration of the case for four weeks for want of hard copy of application from RLA and firm. E-mail issued on 21.11.2013. Reminder to be issued. The case is re-listed for 29.1.2014
 

17

Case No.:89/26/83-ALC1/2013 Party Name:ITC LIMITED Meet No/Date:40/83-ALC1/2013
01.01.2014

Status:Case Deferred

HQ File :01/83/050/00412/AM14/ RLA File :09/24/040/00527/AM13/ Lic.No/Date:0910055574
27.03.2013

Defer Date:29.01.2014

Decision :The Committee considered the case as per agenda and decided to defer consideration of the case for four weeks for want of information from the firm to the D/L dated 31.12.2013 issued by DIPP. The case is re-listed for 29.1.2014.
 

18

Case No.:1/8/83-ALC1/2013 Party Name:BAJAJ POLYBLENDS PRIVATE LIMITED Meet No/Date:40/83-ALC1/2013
01.01.2014

Status:Case Deferred

HQ File :01/83/050/00151/AM14/ RLA File :50/24/040/00019/AM13/ Lic.No/Date:5010001629
28.03.2013

Defer Date:29.01.2014

Decision :The Committee considered the case as per agenda. Hard copy of application from RLA and firm. E-mail issued on 26.9.2013. Reminder issued on 5.11.2013. The case is re-listed for 29.1.2014
 

19

Case No.:3/4/83-ALC1/2013 Party Name:SV PLASTOCHEM PVT.LTD. Meet No/Date:40/83-ALC1/2013
01.01.2014

Status:Case Deferred

HQ File :01/83/050/00008/AM14/ RLA File :31/24/040/00089/AM11/ Lic.No/Date:3110057927
15.04.2013

Defer Date:29.01.2014

Decision :Comments awaited from Deptt. of C&PC(Chem Div.). Re-listed for 29.1.2014.
 

20

Case No.:35/17/83-ALC1/2013 Party Name:NAGARJUNA AGRICHEM LTD Meet No/Date:40/83-ALC1/2013
01.01.2014

Status:Case Approved

HQ File :01/83/050/00208/AM14/ RLA File :09/24/040/00005/AM14/ Lic.No/Date:0910055774
17.04.2013

Defer Date:

Decision : The Committee considered the case as per agenda. Based on the  written recommendation of Deptt. of C&PC(Chem Div) vide their F.No.14010/119/2005-Ch-II    dated 3.8.2009   the Committee decided to approve the case on repeat basis, as under :-
 

Export Item Qty. Import Item Qty.
Tricyclazole 75% WP 1 Kg 1. Ortho Toluidine

2. Ammonium Thiocyanate
3. Hydrazine Hydrate 100%
4. Formic Acid

0.672 Kg
0.528 Kg
0.582 Kg
0.572 Kg

 
RLA concerned may take necessary action under Para 4.7 of HBP as per above decision of NORMS COMMITTEE.

 

21

Case No.:24/21/83-ALC1/2013 Party Name:VIVIMED LABS LIMITED Meet No/Date:40/83-ALC1/2013
01.01.2014

Status:Case Deferred

HQ File :01/83/050/00310/AM14/ RLA File :09/24/040/00014/AM14/ Lic.No/Date:0910055852
23.04.2013

Defer Date:29.01.2014

Decision :The Committee considered the case as per agenda. The Committee decided to call for Central Excise Data duly certified by Central Excise. E-mail issued on 6.9.2013. Reminder to be issued. The case is re-listed for 29.1.2014.
 

22

Case No.:17/17/83-ALC1/2013 Party Name:MAHAK DYECHEM INDUSTRIES Meet No/Date:40/83-ALC1/2013
01.01.2014

Status:Case Deferred

HQ File :01/83/050/00190/AM14/ RLA File :08/24/040/00015/AM14/ Lic.No/Date:0810120489
25.04.2013

Defer Date:29.01.2014

Decision :Comments awaited from Deptt. of C&PC(Chem. Div.). Re-listed for 29.1.2014.
 

23

Case No.:88/17/83-ALC1/2013 Party Name:KRISHNA ANTIOXIDANTS PVT. LTD. Meet No/Date:40/83-ALC1/2013
01.01.2014

Status:Case Deferred

HQ File :01/83/050/00261/AM14/ RLA File :03/94/040/00011/AM14/ Lic.No/Date:0310732675
26.04.2013

Defer Date:29.01.2014

Decision :The Committee considered the case as per agenda and decided to refer the case to Deptt. of C&PC(PC. Div.) for comments. U.O. issued on 19.12.2013. The case is re-listed for 29.1.2014.
 

24

Case No.:53/17/83-ALC1/2013 Party Name:PROEC ENERGY LIMITED Meet No/Date:40/83-ALC1/2013
01.01.2014

Status:Case Deferred

HQ File :01/83/050/00226/AM14/ RLA File :05/24/040/00016/AM14/ Lic.No/Date:0510352597
29.04.2013

Defer Date:29.01.2014

Decision :Comments awaited from Deptt. of C&PC(Chem Div).  Re-listed for 29.1.2014.
 

25

Case No.:87/17/83-ALC1/2013 Party Name:KRISHNA ANTIOXIDANTS PVT. LTD. Meet No/Date:40/83-ALC1/2013
01.01.2014

Status:Case Deferred

HQ File :01/83/050/00260/AM14/ RLA File :03/94/040/00015/AM14/ Lic.No/Date:0310732719
29.04.2013

Defer Date:29.01.2014

Decision :Comments awaited from Deptt. of C&PC(PC Div). Re-listed for 29.1.2014.
 

26

Case No.:51/17/83-ALC1/2013 Party Name:ASIATIC INDUSTRIES Meet No/Date:40/83-ALC1/2013
01.01.2014

Status:Case Deferred

HQ File :01/83/050/00224/AM14/ RLA File :08/24/040/00018/AM14/ Lic.No/Date:0810120614
30.04.2013

Defer Date:29.01.2014

Decision :Hard copy sent to Deptt. of C&PC(Chem.Div) on 23.8.2013. Comments awaited. The case is re-listed for 29.1.2014.
 

27

Case No.:81/17/83-ALC1/2013 Party Name:GALAXY SURFACTANTS LTD., Meet No/Date:40/83-ALC1/2013
01.01.2014

Status:Case Deferred

HQ File :01/83/050/00254/AM14/ RLA File :03/94/040/00051/AM14/ Lic.No/Date:0310732915
30.04.2013

Defer Date:29.01.2014

Decision :The Committee considered the case as per agenda and observed that Central Excise Data as called for vide e-mail dated 6.9.2013 has not been received. Reminder to be issued. Re-listed for 29.1.2014.
 

28

Case No.:83/17/83-ALC1/2013 Party Name:GALAXY SURFACTANTS LTD., Meet No/Date:40/83-ALC1/2013
01.01.2014

Status:Case Deferred

HQ File :01/83/050/00256/AM14/ RLA File :03/94/040/00050/AM14/ Lic.No/Date:0310732912
30.04.2013

Defer Date:29.01.2014

Decision :The Committee considered the case as per agenda and observed that Central Excise Data as called for vide e-mail dated 6.9.2013 has not been received. Reminder to be issued.  Re-listed for 29.1.2014.
 

29

Case No.:127/26/83-ALC1/2013 Party Name:BEE CHEMS Meet No/Date:40/83-ALC1/2013
01.01.2014

Status:Case Deferred

HQ File :01/83/050/00450/AM14/ RLA File :06/24/040/00002/AM14/ Lic.No/Date:0610031752
30.04.2013

Defer Date:29.01.2014

Decision :Comments awaited from Deptt. of C&PC(PC Div). Re-listed for 29.1.2014.
 

30

Case No.:1/9/83-ALC1/2013 Party Name:JK MASTER BATCH PVT.LTD. Meet No/Date:40/83-ALC1/2013
01.01.2014

Status:Case Deferred

HQ File :01/83/050/00157/AM14/ RLA File :05/23/040/00030/AM14/ Lic.No/Date:0510353100
03.05.2013

Defer Date:29.01.2014

Decision :The Committee considered the case as per agenda and decided to defer consideration of the case for four weeks for want of hard copy of application from RLA and firm. E-mail issued on 11.10.2013 for want of hard copy. Reminder to be issued. The case is re-listed for 29.1.2014
 
 

31

Case No.:57/17/83-ALC1/2013 Party Name:DEEPAK NITRITE LIMITED Meet No/Date:40/83-ALC1/2013
01.01.2014

Status:Case Approved

HQ File :01/83/050/00230/AM14/ RLA File :34/24/040/00293/AM13/ Lic.No/Date:3410036766
03.05.2013

Defer Date:

Decision : The Committee considered the case as per agenda. Based on the  written recommendation of Deptt. of C&PC(Chem Div) vide their F.No.14010/36/2012-Ch-II    dated 11.12.2013   the Committee decided to approve the case as under :-
 

Export Item Qty. Import Item Qty.
Optical Brightening Agent
(OBA) – Deep White BSU
Liquid

1 Kg 1. Cyanuric Chloride
2. Para Nitro Toluene
3. Caustic Soda
4. Aniline 2,5 Disulphonic Acid
5. Caustic Soda Lye
6. Diethanolamine
7. Urea

0.0548 Kg
0.0686 Kg
0.1116 Kg
0.0748 Kg
 
0.064 Kg
0.0312 Kg
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8. Soda Ash 0.0500 Kg
0.0238 Kg

 
RLA concerned may take necessary action under Para 4.7 of HBP as per above decision of NORMS COMMITTEE.

 

32

Case No.:46/17/83-ALC1/2013 Party Name:ASIATIC INDUSTRIES Meet No/Date:40/83-ALC1/2013
01.01.2014

Status:Case Deferred

HQ File :01/83/050/00219/AM14/ RLA File :08/24/040/00041/AM14/ Lic.No/Date:0810120821
07.05.2013

Defer Date:29.01.2014

Decision :Comments awaited from Deptt. of C&PC(Chem. Div). Re-listed for 29.1.2014.
 

33

Case No.:28/17/83-ALC1/2013 Party Name:CHEMCON SPECIALITY CHEMICALS P LTD Meet No/Date:40/83-ALC1/2013
01.01.2014

Status:Case Deferred

HQ File :01/83/050/00201/AM14/ RLA File :34/24/040/00012/AM14/ Lic.No/Date:3410036839
10.05.2013

Defer Date:29.01.2014

Decision :The Committee considered the case as per agenda. The application is to be referred to Deptt. of C&PC(PC Div) for comments.  The case is re-listed for 29.1.2014.
 

34

Case No.:42/26/83-ALC1/2013 Party Name:SMI COATED PRODUCTS PVT. LTD. Meet No/Date:40/83-ALC1/2013
01.01.2014

Status:Case Deferred

HQ File :01/83/050/00365/AM14/ RLA File :03/95/040/00094/AM14/ Lic.No/Date:0310733923
10.05.2013

Defer Date:29.01.2014

Decision :D/L dated 22.11.2013 issued by DIPP. Reminder to be issued. The case is re-listed for 29.1.2014.
 

35

Case No.:43/26/83-ALC1/2013 Party Name:SMI COATED PRODUCTS PVT. LTD. Meet No/Date:40/83-ALC1/2013
01.01.2014

Status:Case Deferred

HQ File :01/83/050/00366/AM14/ RLA File :03/95/040/00097/AM14/ Lic.No/Date:0310733922
10.05.2013

Defer Date:29.01.2014

Decision :D/L dated 22.11.2013 issued by DIPP. Reminder to be issued. The case is re-listed for 29.1.2014.
 

36

Case No.:89/17/83-ALC1/2013 Party Name:GALAXY SURFACTANTS LTD., Meet No/Date:40/83-ALC1/2013
01.01.2014

Status:Case Deferred

HQ File :01/83/050/00262/AM14/ RLA File :03/94/040/01114/AM13/ Lic.No/Date:0310734152
13.05.2013

Defer Date:29.01.2014

Decision :The Committee considered the case as per agenda and observed that Central Excise Data as called for vide e-mail dated 6.9.2013 has not been received. Reminder to be issued. Re-listed for 29.1.2014.
 

37

Case No.:90/17/83-ALC1/2013 Party Name:GALAXY SURFACTANTS LTD., Meet No/Date:40/83-ALC1/2013
01.01.2014

Status:Case Deferred

HQ File :01/83/050/00263/AM14/ RLA File :03/94/040/00084/AM14/ Lic.No/Date:0310734143
13.05.2013

Defer Date:29.01.2014

Decision :The Committee considered the case as per agenda and observed that Central Excise Data as called for vide e-mail dated 6.9.2013 has not been received. Reminder to be issued. Re-listed for 29.1.2014.
 

38

Case No.:95/17/83-ALC1/2013 Party Name:AIMCO PESTICIDES LIMITED Meet No/Date:40/83-ALC1/2013
01.01.2014

Status:Case Deferred

HQ File :01/83/050/00268/AM14/ RLA File :03/94/040/00124/AM14/ Lic.No/Date:0310735095
21.05.2013

Defer Date:29.01.2014

Decision :Comments awaited from Deptt. of C&PC(Chem Div). Re-listed for 29.1.2014.
 

39

Case No.:56/26/83-ALC1/2013 Party Name:MICRO INKS LTD. Meet No/Date:40/83-ALC1/2013
01.01.2014

Status:Case Deferred

HQ File :01/83/050/00379/AM14/ RLA File :03/95/040/00148/AM14/ Lic.No/Date:0310735075
21.05.2013

Defer Date:29.01.2014

Decision :The Committee considered the case as per agenda. The application is to be referred to Deptt. of C&PC (PC Div) for comments.  The case is re-listed for 1.1.2014.
 

40

Case No.:25/21/83-ALC1/2013 Party Name:VISWAAT CHEMICALS LIMITED Meet No/Date:40/83-ALC1/2013
01.01.2014

Status:Case Approved

HQ File :01/83/050/00311/AM14/ RLA File :03/95/040/00112/AM14/ Lic.No/Date:0310735531
24.05.2013

Defer Date:

Decision : The Committee considered the case as per agenda. Based on the  written recommendation of Deptt. of C&PC(Chem Div) vide their F.No.14010/156/2011-Ch-II    dated 1.1.2014   the Committee decided to approve the case as under :-
 

Export Item Qty. Import Item Qty.
VICAPOL 20 (Polysorbate
20) Polyoxyethylene 20
 
Sorbitan Mono Laurate

1 Kg 1. Ethylene Oxide
 
2. Sorbitan Mono Laurate

0.724 Kg
 
0.280 Kg

VINOL REMF
 
Polyoxyethylene 40 Alkyl
Phenol

1 Kg 1. Ethylene Oxide
 
2. Nonyl Phenol

0.629 kg
 
0.075 Kg

 
RLA concerned may take necessary action under Para 4.7 of HBP as per above decision of NORMS COMMITTEE.
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Case No.:7/26/83-ALC1/2013 Party Name:TASKAR CHEMICALS PVT. LTD. Meet No/Date:40/83-ALC1/2013
01.01.2014

Status:Case Deferred

HQ File :01/83/050/00330/AM14/ RLA File :03/95/040/00157/AM14/ Lic.No/Date:0310735526
24.05.2013

Defer Date:29.01.2014

Decision :Comments awaited from Deptt. of C&PC(Chem Div.). Re-listed for 29.1.2014.
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Case No.:26/26/83-ALC1/2013 Party Name:GALAXY SURFACTANTS LTD., Meet No/Date:40/83-ALC1/2013
01.01.2014

Status:Case Deferred

HQ File :01/83/050/00349/AM14/ RLA File :03/94/040/00131/AM14/ Lic.No/Date:0310735569
24.05.2013

Defer Date:29.01.2014

Decision :The Committee considered the case as per agenda. The Committee decided to call for Central Excise Data duly certified by Central Excise. Letter issued on 8.10.2013. Reminder to be issued. The case is re-listed for 29.1.2014.
 

43

Case No.:5/26/83-ALC1/2013 Party Name:PIDILITE INDUSTRIES LIMITED Meet No/Date:40/83-ALC1/2013
01.01.2014

Status:Case Deferred

HQ File :01/83/050/00328/AM14/ RLA File :03/95/040/01050/AM13/ Lic.No/Date:0310735655
27.05.2013

Defer Date:29.01.2014

Decision :The Committee considered the case as per agenda. The Committee decided to call for Central Excise Data duly certified by Central Excise. E-mail to be issued. The case is re-listed for 29.1.2014.
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Case No.:30/26/83-ALC1/2013 Party Name:GUJARAT BOROSIL LIMITED Meet No/Date:40/83-ALC1/2013
01.01.2014

Status:Case Approved

HQ File :01/83/050/00353/AM14/ RLA File :03/94/040/00048/AM14/ Lic.No/Date:0310735808
28.05.2013

Defer Date:

Decision : The Committee considered the case as per agenda. Based on the  written recommendation of DIPP vide their F.No.7/311/2013-TSW    dated 31.12.2013    the Committee decided to approve the case as under :-
 

Export Item Qty. Import Item Qty.
Solar Glass Tempered 1 MT 1. Soda Ash

 
2. Pine Wood/Plywood

0.21336 MT
 
As per Packing
Policy

 
RLA concerned may take necessary action under Para 4.7 of HBP as per above decision of NORMS COMMITTEE.
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Case No.:24/26/83-ALC1/2013 Party Name:CAMPHOR & ALLIED PRODUCTS LIMITED, Meet No/Date:40/83-ALC1/2013
01.01.2014

Status:Case Deferred

HQ File :01/83/050/00347/AM14/ RLA File :03/94/040/00167/AM14/ Lic.No/Date:0310736146
30.05.2013

Defer Date:29.01.2014

Decision :The Committee considered the case as per agenda. The Committee decided to call for Central Excise Data duly certified by Central Excise. E-mail to be issued.  The case is re-listed for 29.1.2014.
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Case No.:25/26/83-ALC1/2013 Party Name:CAMPHOR & ALLIED PRODUCTS LIMITED, Meet No/Date:40/83-ALC1/2013
01.01.2014

Status:Case Deferred

HQ File :01/83/050/00348/AM14/ RLA File :03/94/040/00169/AM14/ Lic.No/Date:0310736144
30.05.2013

Defer Date:29.01.2014

Decision :The Committee considered the case as per agenda. The Committee decided to call for Central Excise Data duly certified by Central Excise. E-mail to be issued.  The case is re-listed for 29.1.2014.
 

47

Case No.:20/26/83-ALC1/2013 Party Name:CAMPHOR & ALLIED PRODUCTS LIMITED, Meet No/Date:40/83-ALC1/2013
01.01.2014

Status:Case Deferred

HQ File :01/83/050/00343/AM14/ RLA File :03/94/040/00170/AM14/ Lic.No/Date:0310736370
03.06.2013

Defer Date:29.01.2014

Decision :The Committee considered the case as per agenda. The Committee decided to call for Central Excise Data duly certified by Central Excise. E-mail to be issued.  The case is re-listed for 29.1.2014.
 

48

Case No.:65/26/83-ALC1/2013 Party Name:SUDARSHAN CHEMICAL INDUSTRIES LTD Meet No/Date:40/83-ALC1/2013
01.01.2014

Status:Case Deferred

HQ File :01/83/050/00388/AM14/ RLA File :31/83/040/00033/AM14/ Lic.No/Date:3110058596
03.06.2013

Defer Date:29.01.2014

Decision :Comments awaited from Deptt. of C&PC(Chem Div). Re-listed for 29.1.2014.
 

49

Case No.:19/26/83-ALC1/2013 Party Name:KRISHNA ANTIOXIDANTS PVT. LTD. Meet No/Date:40/83-ALC1/2013
01.01.2014

Status:Case Deferred

HQ File :01/83/050/00342/AM14/ RLA File :03/94/040/00177/AM14/ Lic.No/Date:0310736582
04.06.2013

Defer Date:29.01.2014

Decision :Comments awaited from Deptt. of C&PC(Chem Div). Re-listed for 29.1.2014.
 

50

Case No.:84/26/83-ALC1/2013 Party Name:BRILLIANT PRINTERS PVT.LTD., Meet No/Date:40/83-ALC1/2013
01.01.2014

Status:Case Deferred

HQ File :01/83/050/00407/AM14/ RLA File :07/24/040/00018/AM14/ Lic.No/Date:0710095753
04.06.2013

Defer Date:29.01.2014

Decision :D/L dated 22.10.2013 issued by DIPP. Reminder to be issued. The case is re-listed for 29.1.2014.
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Case No.:4/21/83-ALC1/2013 Party Name:ARIES DYE CHEM INDUSTRIES, Meet No/Date:40/83-ALC1/2013
01.01.2014

Status:Case Deferred

HQ File :01/83/050/00290/AM14/ RLA File :08/24/040/00053/AM14/ Lic.No/Date:0810121750
06.06.2013

Defer Date:29.01.2014

Decision :The Committee considered the case as per agenda. The Committee decided to call for Central Excise Data duly certified by Central Excise. E-mail issued on 6.9.2013. Reminder letter issued on 17.12.2013. The case is re-listed for 29.1.2014
 

52

Case No.:9/21/83-ALC1/2013 Party Name:ARIES DYE CHEM INDUSTRIES, Meet No/Date:40/83-ALC1/2013
01.01.2014

Status:Case Deferred

HQ File :01/83/050/00295/AM14/ RLA File :08/24/040/00090/AM14/ Lic.No/Date:0810121751
06.06.2013

Defer Date:29.01.2014

Decision :The Committee considered the case as per agenda. The Committee decided to call for Central Excise Data duly certified by Central Excise. E-mail issued on 6.9.2013. Reminder letter issued on 16.12.2013. The case is re-listed for 29.1.2014
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Case No.:26/21/83-ALC1/2013 Party Name:NEW (INDIA) IMAGING INDUSTRIES PVT. LTD. Meet No/Date:40/83-ALC1/2013
01.01.2014

Status:Case Deferred

HQ File :01/83/050/00312/AM14/ RLA File :03/95/040/00173/AM14/ Lic.No/Date:0310736883
06.06.2013

Defer Date:29.01.2014

Decision :The Committee considered the case as per agenda. The Committee decided to call for Central Excise Data duly certified by Central Excise. E-mail issued on 6.9.2013 followed by reminder dated 17.12.2013. The case is re-listed for 29.1.2014
 

54

Case No.:63/26/83-ALC1/2013 Party Name:SUDARSHAN CHEMICAL INDUSTRIES LTD Meet No/Date:40/83-ALC1/2013
01.01.2014

Status:Case Deferred

HQ File :01/83/050/00386/AM14/ RLA File :31/83/040/00018/AM14/ Lic.No/Date:3110058683
10.06.2013

Defer Date:29.01.2014

Decision :Comments awaited from Deptt. of C&PC(Chem. Div). Re-listed for 29.1.2014.
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Case No.:25/30/83-ALC1/2013 Party Name:GALAXY SURFACTANTS LTD., Meet No/Date:40/83-ALC1/2013
01.01.2014

Status:Case Deferred

HQ File :01/83/050/00487/AM14/ RLA File :03/94/040/00216/AM14/ Lic.No/Date:0310737259
11.06.2013

Defer Date:29.01.2014

Decision :The Committee considered the case as per agenda. The Committee decided to call for Central Excise Data duly certified by Central Excise. E-mail to be issued. The case is re-listed for 29.1.2014.
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Case No.:83/26/83-ALC1/2013 Party Name:GRANITO BRUSHES PVT.LTD, Meet No/Date:40/83-ALC1/2013
01.01.2014

Status:Case Deferred

HQ File :01/83/050/00406/AM14/ RLA File :07/24/040/00063/AM14/ Lic.No/Date:0710095916
14.06.2013

Defer Date:29.01.2014

Decision :Comments awaited from DIPP. Re-listed for 29.1.2014.
 

57

Case No.:26/30/83-ALC1/2013 Party Name:JAWAHAR SAW MILLS PRIVATE LIMITED Meet No/Date:40/83-ALC1/2013
01.01.2014

Status:Case Deferred

HQ File :01/83/050/00488/AM14/ RLA File :03/94/040/00241/AM14/ Lic.No/Date:0310738027
18.06.2013

Defer Date:29.01.2014

Decision :The Committee considered the case as per agenda and decided to defer consideration of the case for four weeks for want of information from the firm to the D/L dated 31.12.2013 issued by DIPP. The case is re-listed for 29.1.2014.
 

58

Case No.:12/21/83-ALC1/2013 Party Name:INDO COLCHEM LIMITED Meet No/Date:40/83-ALC1/2013
01.01.2014

Status:Case Deferred

HQ File :01/83/050/00298/AM14/ RLA File :08/24/040/00107/AM14/ Lic.No/Date:0810122299
27.06.2013

Defer Date:29.01.2014

Decision :The Committee considered the case as per agenda and deferred the case for want of Central Excise Data from firm. E-mail issued on 6.9.2013. Reminder to be  issued.   Re-listed for 29.1.2014.
 

59

Case No.:2/15/83-ALC1/2013 Party Name:BODAL CHEMICALS LTD Meet No/Date:40/83-ALC1/2013
01.01.2014

Status:Case Deferred

HQ File :01/83/050/00171/AM14/ RLA File :08/24/040/00127/AM14/ Lic.No/Date:0810122411
01.07.2013

Defer Date:29.01.2014

Decision :The Committee considered the case as per agenda and decided to defer consideration of the case for four weeks for want of hard copy of application from RLA and firm. The case is re-listed for 29.1.2014
 

60

Case No.:74/26/83-ALC1/2013 Party Name:ARIES DYE CHEM INDUSTRIES, Meet No/Date:40/83-ALC1/2013
01.01.2014

Status:Case Deferred

HQ File :01/83/050/00397/AM14/ RLA File :08/24/040/00125/AM14/ Lic.No/Date:0810122412
01.07.2013

Defer Date:29.01.2014

Decision :The Committee considered the case as per agenda. The Committee decided to call for Central Excise Data duly certified by Central Excise. E-mail to be issued. The case is re-listed for 29.1.2014
 

61

Case No.:13/21/83-ALC1/2013 Party Name:ATLANTIC CARE CHEMICALS Meet No/Date:40/83-ALC1/2013
01.01.2014

Status:Case Deferred

HQ File :01/83/050/00299/AM14/ RLA File :10/24/040/00021/AM14/ Lic.No/Date:1010053953
02.07.2013

Defer Date:29.01.2014

Decision :Comments awaited from DBT. Re-listed for 29.1.2014.
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Case No.:36/26/83-ALC1/2013 Party Name:JOLLY BOARD LIMITED Meet No/Date:40/83-ALC1/2013
01.01.2014

Status:Case Deferred

HQ File :01/83/050/00359/AM14/ RLA File :03/94/040/00286/AM14/ Lic.No/Date:0310739897
02.07.2013

Defer Date:29.01.2014

Decision :The Committee considered the case as per agenda. The application is to be referred to DIPP for comments. U.O. sent to DIPP on 19.12.2013. The case is re-listed for 29.1.2014.
 

63

Case No.:17/21/83-ALC1/2013 Party Name:KANDLA ENERGY AND CHEMICALS LIMITED Meet No/Date:40/83-ALC1/2013
01.01.2014

Status:Case Deferred

HQ File :01/83/050/00303/AM14/ RLA File :05/23/040/00125/AM14/ Lic.No/Date:0510358712
04.07.2013

Defer Date:29.01.2014

Decision :The Committee considered the case as per agenda and deferred the case. Re-listed for 29.1.2014
 

64

Case No.:71/26/83-ALC1/2013 Party Name:ARIES DYE CHEM INDUSTRIES, Meet No/Date:40/83-ALC1/2013
01.01.2014

Status:Case Deferred

HQ File :01/83/050/00394/AM14/ RLA File :08/24/040/00098/AM14/ Lic.No/Date:0810122586
05.07.2013

Defer Date:29.01.2014

Decision :The Committee considered the case as per agenda. The Committee decided to call for Central Excise Data duly certified by Central Excise. E-mail to be issued. The case is re-listed for 29.1.2014
 

65

Case No.:38/30/83-ALC1/2013 Party Name:INDO COLCHEM LIMITED Meet No/Date:40/83-ALC1/2013
01.01.2014

Status:Case Deferred

HQ File :01/83/050/00500/AM14/ RLA File :08/24/040/00136/AM14/ Lic.No/Date:0810122603
08.07.2013

Defer Date:29.01.2014

Decision :The Committee considered the case as per agenda and deferred the case for want of Central Excise Data from firm. E-mail issued on 17.12.2013. Reminder to be issued. Re-listed for 29.1.2014.
 

66

Case No.:39/30/83-ALC1/2013 Party Name:INDO COLCHEM LIMITED Meet No/Date:40/83-ALC1/2013
01.01.2014

Status:Case Deferred

HQ File :01/83/050/00501/AM14/ RLA File :08/24/040/00137/AM14/ Lic.No/Date:0810122602
08.07.2013

Defer Date:29.01.2014

Decision :The Committee considered the case as per agenda and deferred the case for want of Central Excise Data from firm. E-mail issued on 17.12.2013. Reminder to be issued. Re-listed for 29.1.2014.
 

67

Case No.:2/20/83-ALC1/2013 Party Name:PONDY OXIDES AND CHEMICALS LIMITED Meet No/Date:40/83-ALC1/2013
01.01.2014

Status:Case Deferred

HQ File :01/83/050/00285/AM14/ RLA File :25/24/040/00003/AM14/ Lic.No/Date:2510004084
24.07.2013

Defer Date:29.01.2014

Decision :The Committee considered the case as per agenda. Hard copy of application from RLA and firm. E-mail issued for hard copy on 5.11.2013. Reminder for hard copy issued to RA/Firm on 30.12.2013. The case is re-listed for 29.1.2014
 

68

Case No.:5/28/83-ALC1/2013 Party Name:REX TONE INDUSTRIES LTD. Meet No/Date:40/83-ALC1/2013
01.01.2014

Status:Case Deferred

HQ File :01/83/050/00457/AM14/ RLA File :03/95/040/00352/AM14/ Lic.No/Date:0310743356
30.07.2013

Defer Date:12.02.2014

Decision :D/L dated 3.9.2013 issued by DIPP. Reminder to be issued by TA, DIPP. The case is re-listed for 12.2.2014.
 

69

Case No.:4/19/83-ALC1/2013 Party Name:VIVIMED LABS LIMITED Meet No/Date:40/83-ALC1/2013
01.01.2014

Status:Case Deferred

HQ File :01/83/050/00283/AM14/ RLA File :09/24/040/00199/AM14/ Lic.No/Date:0910056980
01.08.2013

Defer Date:12.02.2014

Decision :The Committee considered the case as per agenda. The Committee decided to call for Central Excise Data duly certified by Central Excise. E-mail to be issued. The case is re-listed for 12.2.2014.
 

70

Case No.:3/32/83-ALC1/2013 Party Name:INDIA GLYCOLS LTD., Meet No/Date:40/83-ALC1/2013
01.01.2014

Status:Case Approved

HQ File :01/83/050/00532/AM14/ RLA File :05/23/040/00124/AM14/ Lic.No/Date:0510361501
01.08.2013

Defer Date:

Decision : The Committee considered the case as per agenda. Based on the  written recommendation of Deptt. of C&PC(Chem Div) vide their F.No.14010/73/2011-Ch-II    dated 9.12.2013   the Committee decided to approve the case as under :-
 

Export Item Qty. Import Item Qty.
Ethoxylated Lauryl Alcohol
(6 Moles) –Larydet 175

1 Kg 1. Lauryl Alcohol
2. Denatured Ethyl Alcohol
3. Silver Catalyst
4. Aluminium Catalyst
5. Potassium Hydroxide

0.430 Kg
0.850 kg
0.000293 Kg
0.000265 Kg
0.001 Kg

 
RLA concerned may take necessary action under Para 4.7 of HBP as per above decision of NORMS COMMITTEE.
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Case No.:66/26/83-ALC1/2013 Party Name:WEST BENGAL CHEMICAL INDUSTRIES LIMITED Meet No/Date:40/83-ALC1/2013
01.01.2014

Status:Case Approved

HQ File :01/83/050/00389/AM14/ RLA File :02/24/040/00050/AM14/ Lic.No/Date:0210192780
06.08.2013

Defer Date:

Decision : The Committee considered the case as per agenda. Based on the  written recommendation of Deptt. of C&PC(Chem Div) vide their F.No.14010/98/2010-Ch-II    dated 12.12.2013   the Committee decided to approve the case as under :-
 

Export Item Qty. Import Item Qty.
Ferric Orthophosphate 1 Kg Phosphoric Acid 0.721 Kg

 
RLA concerned may take necessary action under Para 4.7 of HBP as per above decision of NORMS COMMITTEE.
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Case No.:93/26/83-ALC1/2013 Party Name:CHHENNA CORPORATION Meet No/Date:40/83-ALC1/2013
01.01.2014

Status:Case Deferred

HQ File :01/83/050/00416/AM14/ RLA File :05/23/040/00173/AM14/ Lic.No/Date:0510362094
06.08.2013

Defer Date:29.01.2014

Decision :The Committee considered the case as per agenda and noted that hard copy from the firm has been received and is being sent to DIPP.  The case is re-listed for 29.1.2014.
 

73

Case No.:48/30/83-ALC1/2013 Party Name:DEVHARSH INFOTECH PVT.LTD. Meet No/Date:40/83-ALC1/2013
01.01.2014

Status:Case Deferred

HQ File :01/83/050/00510/AM14/ RLA File :03/94/040/00383/AM14/ Lic.No/Date:0310744387
06.08.2013

Defer Date:12.02.2014

Decision :The Committee considered the case as per agenda and decided to defer consideration of the case for four weeks for want of information from the firm to the D/L dated 31.12.2013 issued by DIPP. The case is re-listed for 12.2.2014.
 

74

Case No.:98/26/83-ALC1/2013 Party Name:PROEC ENERGY LIMITED Meet No/Date:40/83-ALC1/2013
01.01.2014

Status:Case Deferred

HQ File :01/83/050/00421/AM14/ RLA File :05/24/040/00169/AM14/ Lic.No/Date:0510362195
07.08.2013

Defer Date:20.01.2014

Decision : The Committee considered the case as per agenda and noted that hard copy from the firm has been received and is being sent to Deptt. of C&PC(PC.Div).  The case is re-listed for 12.2.2014.
 

75

Case No.:47/30/83-ALC1/2013 Party Name:EURO DECOR PVT. LTD. Meet No/Date:40/83-ALC1/2013
01.01.2014

Status:Case Deferred

HQ File :01/83/050/00509/AM14/ RLA File :03/94/040/00375/AM14/ Lic.No/Date:0310744688
08.08.2013

Defer Date:29.01.2014

Decision :Comments awaited from DIPP. Re-listed for 29.1.2014.
 

76

Case No.:48/34/83-ALC1/2013 Party Name:FICUS PAX PVT. LTD., Meet No/Date:40/83-ALC1/2013
01.01.2014

Status:Case Deferred

HQ File :01/83/050/00583/AM14/ RLA File :07/24/040/00131/AM14/ Lic.No/Date:0710097457
08.08.2013

Defer Date:12.02.2014

Decision :The Committee considered the case as per agenda and noted that hard copy from the firm has been received and is being sent to DIPP. The case is re-listed for 12.2.2014.
 

77

Case No.:32/21/83-ALC1/2013 Party Name:PARIKH ENTERPRISES PVT. LIMITED Meet No/Date:40/83-ALC1/2013
01.01.2014

Status:Case Deferred

HQ File :01/83/050/00318/AM14/ RLA File :08/24/040/00211/AM14/ Lic.No/Date:0810123696
12.08.2013

Defer Date:29.01.2014

Decision :The Committee considered the case as per agenda and decided to defer consideration of the case for four weeks for want of hard copy of application from RLA and firm. E-mail to be issued for hard copy. The case is re-listed for 29.1.2014
 

Case No.:46/26/83-ALC1/2013 Party Name:LONA INDUSTRIES LIMITED Meet No/Date:40/83-ALC1/2013
01.01.2014

Status:Case Deferred
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78 HQ File :01/83/050/00369/AM14/ RLA File :03/95/040/00286/AM14/ Lic.No/Date:0310744875
12.08.2013

Defer Date:29.01.2014

Decision :Comments awaited from Deptt. of C&PC(Chem Div). Re-listed for 29.1.2014.
 

79

Case No.:108/26/83-ALC1/2013 Party Name:MATANGI INDUSTRIES Meet No/Date:40/83-ALC1/2013
01.01.2014

Status:Case Deferred

HQ File :01/83/050/00431/AM14/ RLA File :08/24/040/00160/AM14/ Lic.No/Date:0810123697
12.08.2013

Defer Date:12.02.2014

Decision :The Committee considered the case as per agenda. Hard copy sent to TA, (Chem Div) on 3.10.2013. The Committee decided to call for Central Excise Data duly certified by Central Excise. E-mail to be issued.  The case is re-listed for 12.2.2013.
 

80

Case No.:33/21/83-ALC1/2013 Party Name:ESTEEM INDUSTRIES PVT. LTD, Meet No/Date:40/83-ALC1/2013
01.01.2014

Status:Case Deferred

HQ File :01/83/050/00319/AM14/ RLA File :17/24/040/00062/AM14/ Lic.No/Date:1710005474
13.08.2013

Defer Date:29.01.2014

Decision :The Committee considered the case as per agenda and decided to defer consideration of the case for four weeks for want of hard copy of application from RLA and firm. E-mail to be issued for hard copy. The case is re-listed for 29.1.2014
 

81

Case No.:100/26/83-ALC1/2013 Party Name:PERFECT COLOURANTS AND PLASTICS PVT LTD Meet No/Date:40/83-ALC1/2013
01.01.2014

Status:Case Deferred

HQ File :01/83/050/00423/AM14/ RLA File :34/24/040/00103/AM14/ Lic.No/Date:3410037638
13.08.2013

Defer Date:29.01.2014

Decision :D/L dated 31.10.2013 issued by Deptt. of C&PC(PC.Div). Reminder to be issued. Re-listed for 29.1.2014.
 

82

Case No.:110/26/83-ALC1/2013 Party Name:SHIVTEK INDUSTRIES PVT. LTD., Meet No/Date:40/83-ALC1/2013
01.01.2014

Status:Case Approved

HQ File :01/83/050/00433/AM14/ RLA File :05/24/040/00082/AM14/ Lic.No/Date:0510362503
13.08.2013

Defer Date:

Decision : The Committee considered the case as per agenda. Based on the  written recommendation of Deptt. of C&PC(Chem Div) vide their F.No.14010/36/2011-Ch-II    dated 1.1.2014   the Committee decided to approve the case as under :-
 

Export Item Qty. Import Item Qty.
Chlorinated Paraffin
(Chlorine Content 51% -
55%)

1 Kg Paraffin (C10-C30) 0.484 Kg

 
RLA concerned may take necessary action under Para 4.7 of HBP as per above decision of NORMS COMMITTEE.
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Case No.:8/28/83-ALC1/2013 Party Name:INTERNATIONAL CONVEYORS LIMITED Meet No/Date:40/83-ALC1/2013
01.01.2014

Status:Case Deferred

HQ File :01/83/050/00460/AM14/ RLA File :03/94/040/00756/AM13/ Lic.No/Date:0310745144
13.08.2013

Defer Date:29.01.2014

Decision :The Committee considered the case as per agenda. The Committee noted that DIPP returned the application. A copy of application forwarded to Deptt. of C&PC(PC.Div) for comments. U.O. issued on 27.12.2014. Accordingly the case may be re-listed on 29.1.2014
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Case No.:50/30/83-ALC1/2013 Party Name:ASHA PENN COLOR PVT.LTD. Meet No/Date:40/83-ALC1/2013
01.01.2014

Status:Case Deferred

HQ File :01/83/050/00512/AM14/ RLA File :03/94/040/00330/AM14/ Lic.No/Date:0310745175
13.08.2013

Defer Date:29.01.2014

Decision :The Committee considered the case as per agenda and noted that hard copy from the firm has been received and sent to Deptt. of C&PC(PC.Div) on 28.10.2013. The Committee decided to forward copy of application to DIPP for comments. The case is re-listed for 29.1.2014.
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Case No.:107/26/83-ALC1/2013 Party Name:ATUL LIMITED, Meet No/Date:40/83-ALC1/2013
01.01.2014

Status:Case Deferred

HQ File :01/83/050/00430/AM14/ RLA File :08/24/040/00166/AM14/ Lic.No/Date:0810123843
14.08.2013

Defer Date:29.01.2014

Decision :Comments awaited from Deptt. of &PC(Chem Div). Re-listed for 29.1.2014.
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Case No.:99/26/83-ALC1/2013 Party Name:MAHAK DYECHEM INDUSTRIES Meet No/Date:40/83-ALC1/2013
01.01.2014

Status:Case Deferred

HQ File :01/83/050/00422/AM14/ RLA File :08/24/040/00218/AM14/ Lic.No/Date:0810123892
16.08.2013

Defer Date:29.01.2014

Decision :Comments awaited from Deptt. of &PC(Chem Div). Re-listed for 29.1.2014.
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Case No.:101/26/83-ALC1/2013 Party Name:ARIES DYE CHEM INDUSTRIES, Meet No/Date:40/83-ALC1/2013
01.01.2014

Status:Case Deferred

HQ File :01/83/050/00424/AM14/ RLA File :08/24/040/00214/AM14/ Lic.No/Date:0810123847
16.08.2013

Defer Date:12.02.2014

Decision :The Committee considered the case as per agenda. The Committee decided to call for Central Excise Data duly certified by Central Excise. E-mail to be issued. The case is re-listed for 12.2.2014.
 

88

Case No.:122/26/83-ALC1/2013 Party Name:INDO COLCHEM LIMITED Meet No/Date:40/83-ALC1/2013
01.01.2014

Status:Case Deferred

HQ File :01/83/050/00445/AM14/ RLA File :08/24/040/00215/AM14/ Lic.No/Date:0810123891
16.08.2013

Defer Date:12.02.2014

Decision :The Committee considered the case as per agenda and deferred the case for want of Central Excise Data from firm. E-mail issued on 17.12.2013. Reminder to be issued. Re-listed for 12.2.2014.
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Case No.:123/26/83-ALC1/2013 Party Name:INDO COLCHEM LIMITED Meet No/Date:40/83-ALC1/2013
01.01.2014

Status:Case Deferred

HQ File :01/83/050/00446/AM14/ RLA File :08/24/040/00216/AM14/ Lic.No/Date:0810123890
16.08.2013

Defer Date:12.02.2014

Decision :The Committee considered the case as per agenda and deferred the case for want of Central Excise Data from firm. E-mail issued on 17.12.2013. Reminder to be issued. Re-listed for 12.2.2014.
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Case No.:51/30/83-ALC1/2013 Party Name:KRISHNA ANTIOXIDANTS PVT. LTD. Meet No/Date:40/83-ALC1/2013
01.01.2014

Status:Case Deferred

HQ File :01/83/050/00513/AM14/ RLA File :03/94/040/00394/AM14/ Lic.No/Date:0310745517
16.08.2013

Defer Date:12.02.2014

Decision :The Committee considered the case as per agenda. The application is to be referred to Deptt. of C&PC(PC Div) for comments. U.O. is being sent to Deptt. of C&PC(PC Div). The case is re-listed for 12.2.2014.
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Case No.:128/26/83-ALC1/2013 Party Name:ARJUNA NATURAL EXTRACTS LIMITED Meet No/Date:40/83-ALC1/2013
01.01.2014

Status:Case withdrawn

HQ File :01/83/050/00451/AM14/ RLA File :10/24/040/00033/AM14/ Lic.No/Date:1010054434
19.08.2013

Defer Date:

Decision :The Committee considered the case as per agenda and decided that the case may be considered by RLA, Cochin, in terms of Policy Circular No.05 (RE-2013)/2009-2014 dated 14.8.2013, and, consequently, withdraw the case from online agenda.
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Case No.:49/30/83-ALC1/2013 Party Name:CAMPHOR & ALLIED PRODUCTS LIMITED, Meet No/Date:40/83-ALC1/2013
01.01.2014

Status:Case Deferred

HQ File :01/83/050/00511/AM14/ RLA File :03/94/040/00328/AM14/ Lic.No/Date:0310745763
19.08.2013

Defer Date:12.02.2014

Decision :Committee decided to call for central excise data duly certified by Central Excise Authority. E-mail issued on 13.1.2014. Re-listed for 12.2.2014
 

93

Case No.:97/26/83-ALC1/2013 Party Name:LA-DE MURE Meet No/Date:40/83-ALC1/2013
01.01.2014

Status:Case Approved

HQ File :01/83/050/00420/AM14/ RLA File :05/23/040/00217/AM14/ Lic.No/Date:0510362982
20.08.2013

Defer Date:

Decision : The Committee considered the case as per agenda. Based on the  written recommendation of DC(MSME) vide their F.No.30(100)/13-ME    dated  13.11.2013   the Committee decided to approve the case on net to net basis with accountability clause under GN-4.
  
RLA concerned may take necessary action under Para 4.7 of HBP as per above decision of NORMS COMMITTEE.
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Case No.:105/26/83-ALC1/2013 Party Name:KANDLA ENERGY AND CHEMICALS LIMITED Meet No/Date:40/83-ALC1/2013
01.01.2014

Status:Case Deferred

HQ File :01/83/050/00428/AM14/ RLA File :05/23/040/00215/AM14/ Lic.No/Date:0510362973
20.08.2013

Defer Date:29.01.2014

Decision :The Committee considered the case as per agenda and deferred the case. Re-listed for 29.1.2014
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Case No.:56/30/83-ALC1/2013 Party Name:SHIV SHAKTI TIMBER INDUSTRIES Meet No/Date:40/83-ALC1/2013
01.01.2014

Status:Case Deferred

HQ File :01/83/050/00518/AM14/ RLA File :09/24/040/00243/AM14/ Lic.No/Date:0910057261
21.08.2013

Defer Date:29.01.2014

Decision :Comments awaited from DIPP. Re-listed for 29.1.2014.
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Case No.:58/30/83-ALC1/2013 Party Name:NEW (INDIA) IMAGING INDUSTRIES PVT. LTD. Meet No/Date:40/83-ALC1/2013
01.01.2014

Status:Case Deferred

HQ File :01/83/050/00520/AM14/ RLA File :03/95/040/00406/AM14/ Lic.No/Date:0310746237
21.08.2013

Defer Date:12.02.2014

Decision :The Committee considered the case as per agenda and decided to defer consideration of the case for four weeks for want of hard copy of application from RLA and firm. E-mail to be issued for hard copy The case is re-listed for 12.2.2014
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Case No.:27/34/83-ALC1/2013 Party Name:ESTEEM INDUSTRIES PVT. LTD, Meet No/Date:40/83-ALC1/2013
01.01.2014

Status:Case Approved

HQ File :01/83/050/00562/AM14/ RLA File :17/24/040/00065/AM14/ Lic.No/Date:1710005482
21.08.2013

Defer Date:

Decision : The Committee considered the case as per agenda. Based on the  written recommendation of Deptt. of C&PC(Chem Div) vide their F.No.14010/69/2011-Ch-II    dated 1.1.2014   the Committee decided to approve the case as under :-
 

Export Item Qty. Import Item Qty.
Product – L – 1603 (Fatty
Alcohol Ethoxylate)

1 Kg 1. C-10 Alcohol (Decyl
Alcohol/EXXAL-10/Fatty
Alcohol C 10) (Physical State
Liquid))
 
2. Ethylene Oxide (Colourless
clear liquid)

0.345 Kg
 
 
 
 
 
0.455 Kg

 
RLA concerned may take necessary action under Para 4.7 of HBP as per above decision of NORMS COMMITTEE.
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Case No.:32/34/83-ALC1/2013 Party Name:ESTEEM INDUSTRIES PVT. LTD, Meet No/Date:40/83-ALC1/2013
01.01.2014

Status:Case Approved

HQ File :01/83/050/00567/AM14/ RLA File :17/24/040/00063/AM14/ Lic.No/Date:1710005480
21.08.2013

Defer Date:

Decision : The Committee considered the case as per agenda. Based on the  written recommendation of Deptt. of C&PC(Chem Div) vide their F.No.14010/69/2011-Ch-II    dated 30.12.2013   the Committee decided to approve the case as under :-
 

Export Item Qty. Import Item Qty.
COFA-10 (Fatty Acid
Ethoxylate) (Appearance:
Yellow Clear Liquid)

1 Kg 1. Coconut Fatty Acid 
(Distrilled Coconut Fatty Acid)
(Appearance: Yellowishiline
Colour Liquid)
 
2. Ethylene Oxide (Colourless
clear liquid)

0.346 Kg
 
 
 
 
 
0.653 Kg

 
RLA concerned may take necessary action under Para 4.7 of HBP as per above decision of NORMS COMMITTEE.
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Case No.:104/26/83-ALC1/2013 Party Name:SGM PAPER PRODUCTS Meet No/Date:40/83-ALC1/2013
01.01.2014

Status:Case Deferred

HQ File :01/83/050/00427/AM14/ RLA File :05/24/040/00187/AM14/ Lic.No/Date:0510363339
22.08.2013

Defer Date:12.02.2014

Decision :Comments awaited from DIPP. Re-listed for 12.2.2014.
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Case No.:102/26/83-ALC1/2013 Party Name:MATANGI INDUSTRIES Meet No/Date:40/83-ALC1/2013
01.01.2014

Status:Case Deferred

HQ File :01/83/050/00425/AM14/ RLA File :08/24/040/00118/AM14/ Lic.No/Date:0810124124
26.08.2013

Defer Date:29.01.2014

Decision :The Committee considered the case as per agenda. The Committee decided to call for Central Excise Data duly certified by Central Excise. E-mail to be issued.  The case is re-listed for 29.1.2014.
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Case No.:103/26/83-ALC1/2013 Party Name:MATANGI INDUSTRIES Meet No/Date:40/83-ALC1/2013
01.01.2014

Status:Case Deferred

HQ File :01/83/050/00426/AM14/ RLA File :08/24/040/00130/AM14/ Lic.No/Date:0810124123
26.08.2013

Defer Date:29.01.2014

Decision :The Committee considered the case as per agenda. The Committee decided to call for Central Excise Data duly certified by Central Excise. E-mail to be  issued.  The case is re-listed for 29.1.2014.
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Case No.:6/28/83-ALC1/2013 Party Name:JAY CHEMICAL INDUSTRIES LTD., Meet No/Date:40/83-ALC1/2013
01.01.2014

Status:Case Deferred

HQ File :01/83/050/00458/AM14/ RLA File :08/24/040/00235/AM14/ Lic.No/Date:0810124125
26.08.2013

Defer Date:29.01.2014

Decision :The Committee considered the case as per agenda and decided to defer consideration of the case for four weeks for want of hard copy of application from RLA and Central Excise Data from firm. E-mail issued to RLA/Firm on 5.11.2013. Reminder to be issued.  The case is re-listed for 29.1.2014
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Case No.:40/30/83-ALC1/2013 Party Name:SGM PAPER PRODUCTS Meet No/Date:40/83-ALC1/2013
01.01.2014

Status:Case Deferred

HQ File :01/83/050/00502/AM14/ RLA File :05/24/040/00194/AM14/ Lic.No/Date:0510363779
27.08.2013

Defer Date:29.01.2014

Decision :Comments awaited from DIPP. Re-listed for 29.1.2014.
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Case No.:57/34/83-ALC1/2013 Party Name:GALAXY SURFACTANTS LTD., Meet No/Date:40/83-ALC1/2013
01.01.2014

Status:Case Deferred

HQ File :01/83/050/00592/AM14/ RLA File :03/94/040/00392/AM14/ Lic.No/Date:0310747437
28.08.2013

Defer Date:12.02.2014

Decision :The Committee considered the case as per agenda. The Committee decided to call for Central Excise Data duly certified by Central Excise. E-mail to be issued. The case is re-listed for 12.2.2014.
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Case No.:59/34/83-ALC1/2013 Party Name:GALAXY SURFACTANTS LTD., Meet No/Date:40/83-ALC1/2013
01.01.2014

Status:Case Deferred

HQ File :01/83/050/00594/AM14/ RLA File :03/94/040/00393/AM14/ Lic.No/Date:0310747438
28.08.2013

Defer Date:12.02.2014

Decision :The Committee considered the case as per agenda. The Committee decided to call for Central Excise Data duly certified by Central Excise. E-mail to be issued. The case is re-listed for 12.2.2014.
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Case No.:12/30/83-ALC1/2013 Party Name:THOMSON PRESS INDIA LTD Meet No/Date:40/83-ALC1/2013
01.01.2014

Status:Case Deferred

HQ File :01/83/050/00474/AM14/ RLA File :05/24/040/00178/AM14/ Lic.No/Date:0510364025
30.08.2013

Defer Date:29.01.2014

Decision :Comments awaited from DIPP. Re-listed for 29.1.2014.
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Case No.:16/34/83-ALC1/2013 Party Name:THOMSON PRESS INDIA LTD Meet No/Date:40/83-ALC1/2013
01.01.2014

Status:Case Deferred

HQ File :01/83/050/00551/AM14/ RLA File :05/24/040/00183/AM14/ Lic.No/Date:0510364032
30.08.2013

Defer Date:29.01.2014

Decision :Comments awaited from DIPP. Re-listed for 29.1.2014.
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Case No.:62/34/83-ALC1/2013 Party Name:KRISHNA ANTIOXIDANTS PVT. LTD. Meet No/Date:40/83-ALC1/2013
01.01.2014

Status:Case Deferred

HQ File :01/83/050/00597/AM14/ RLA File :03/94/040/00450/AM14/ Lic.No/Date:0310747722
30.08.2013

Defer Date:29.01.2014

Decision :The Committee considered the case as per agenda. The application is to be referred to Deptt. of C&PC(PC Div) for comments. U.O. is being sent to Deptt. of C&PC(PC Div). The case is re-listed for 29.1.2014.
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Case No.:124/26/83-ALC1/2013 Party Name:SAINT-GOBAIN GLASS INDIA LTD Meet No/Date:40/83-ALC1/2013
01.01.2014

Status:Case Deferred

HQ File :01/83/050/00447/AM14/ RLA File :04/24/040/00108/AM14/ Lic.No/Date:0410149439
03.09.2013

Defer Date:29.01.2014

Decision :D/L dated 22.11.2013 issued by DIPP. The case is re-listed for 29.1.2014.
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Case No.:43/30/83-ALC1/2013 Party Name:MODERN INSECTICIDES LIMITED Meet No/Date:40/83-ALC1/2013
01.01.2014

Status:Case Deferred

HQ File :01/83/050/00505/AM14/ RLA File :30/24/040/00023/AM14/ Lic.No/Date:3010096547
03.09.2013

Defer Date:29.01.2014

Decision :Comments awaited from Deptt. of C&PC(Chem Div). Re-listed for 29.1.2014.
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Case No.:57/30/83-ALC1/2013 Party Name:POLMANN INDIA LTD. Meet No/Date:40/83-ALC1/2013
01.01.2014

Status:Case Deferred

HQ File :01/83/050/00519/AM14/ RLA File :03/95/040/00445/AM14/ Lic.No/Date:0310748096
03.09.2013

Defer Date:29.01.2014

Decision :Comments awaited from Deptt. of C&PC(PC Div). Re-listed for 29.1.2014.
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Case No.:11/30/83-ALC1/2013 Party Name:INDO COLCHEM LIMITED Meet No/Date:40/83-ALC1/2013
01.01.2014

Status:Case Deferred

HQ File :01/83/050/00473/AM14/ RLA File :08/24/040/00221/AM14/ Lic.No/Date:0810124438
04.09.2013

Defer Date:12.02.2014

Decision :The Committee considered the case as per agenda and deferred the case for want of Central Excise Data from firm. E-mail issued on 17.12.2013. Reminder to be  issued.  Re-listed for 12.2.2014.
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Case No.:14/30/83-ALC1/2013 Party Name:INDO COLCHEM LIMITED Meet No/Date:40/83-ALC1/2013
01.01.2014

Status:Case Deferred

HQ File :01/83/050/00476/AM14/ RLA File :08/24/040/00222/AM14/ Lic.No/Date:0810124439
04.09.2013

Defer Date:12.02.2014

Decision :The Committee considered the case as per agenda and deferred the case for want of Central Excise Data from firm. E-mail issued on 17.12.2013. Reminder to be issued.  Re-listed for 12.2.2014.
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Case No.:53/30/83-ALC1/2013 Party Name:MATANGI INDUSTRIES Meet No/Date:40/83-ALC1/2013
01.01.2014

Status:Case Deferred

HQ File :01/83/050/00515/AM14/ RLA File :08/24/040/00119/AM14/ Lic.No/Date:0810124441
04.09.2013

Defer Date:12.02.2014

Decision :The Committee considered the case as per agenda and deferred the case for want of Central Excise Data from firm. E-mail to be issued.  Re-listed for 12.2.2014.
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Case No.:54/30/83-ALC1/2013 Party Name:MATANGI INDUSTRIES Meet No/Date:40/83-ALC1/2013
01.01.2014

Status:Case Deferred

HQ File :01/83/050/00516/AM14/ RLA File :08/24/040/00132/AM14/ Lic.No/Date:0810124442
04.09.2013

Defer Date:12.02.2014

Decision :The Committee considered the case as per agenda and deferred the case for want of Central Excise Data from firm. E-mailto be  issued.  Re-listed for 12.2.2014.
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Case No.:55/30/83-ALC1/2013 Party Name:MATANGI INDUSTRIES Meet No/Date:40/83-ALC1/2013
01.01.2014

Status:Case Deferred

HQ File :01/83/050/00517/AM14/ RLA File :08/24/040/00131/AM14/ Lic.No/Date:0810124443
04.09.2013

Defer Date:12.02.2014

Decision :The Committee considered the case as per agenda and deferred the case for want of Central Excise Data from firm. E-mail to be issued.  Re-listed for 12.2.2014.
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Case No.:62/30/83-ALC1/2013 Party Name:E I DUPONT INDIA PVT LIMITED Meet No/Date:40/83-ALC1/2013
01.01.2014

Status:Case Deferred

HQ File :01/83/050/00524/AM14/ RLA File :34/24/040/00082/AM14/ Lic.No/Date:3410037818
04.09.2013

Defer Date:29.01.2014

Decision :D/L dated 21.11.2013 issued by Deptt. of C&PC(Chem.Div). Reminder to be issued. Re-listed for 29.1.2014.
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Case No.:41/34/83-ALC1/2013 Party Name:SMI COATED PRODUCTS PVT. LTD. Meet No/Date:40/83-ALC1/2013
01.01.2014

Status:Case Deferred

HQ File :01/83/050/00576/AM14/ RLA File :03/95/040/00392/AM14/ Lic.No/Date:0310748372
04.09.2013

Defer Date:29.01.2014

Decision :The Committee considered the case as per agenda and noted that hard copy from the firm has been received and is being sent to DIPP.  The case is re-listed for 1.1.2014.
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Case No.:7/30/83-ALC1/2013 Party Name:DYNAMIC INDUSTRIES LIMITED, Meet No/Date:40/83-ALC1/2013
01.01.2014

Status:Case Deferred

HQ File :01/83/050/00469/AM14/ RLA File :08/24/040/00247/AM14/ Lic.No/Date:0810124522
05.09.2013

Defer Date:29.01.2014

Decision :Comments awaited from Deptt. of C&PC(Chem Div). Re-listed for 29.1.2014.
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Case No.:60/34/83-ALC1/2013 Party Name:CAMPHOR & ALLIED PRODUCTS LIMITED, Meet No/Date:40/83-ALC1/2013
01.01.2014

Status:Case Deferred

HQ File :01/83/050/00595/AM14/ RLA File :03/94/040/00484/AM14/ Lic.No/Date:0310748782
06.09.2013

Defer Date:29.01.2014

Decision :The Committee considered the case as per agenda. The Committee decided to call for Central Excise Data duly certified by Central Excise. E-mail to be issued.  The case is re-listed for 29.1.2014.
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Case No.:4/30/83-ALC1/2013 Party Name:INDO COLCHEM LIMITED Meet No/Date:40/83-ALC1/2013
01.01.2014

Status:Case Deferred

HQ File :01/83/050/00466/AM14/ RLA File :08/24/040/00243/AM14/ Lic.No/Date:0810124575
10.09.2013

Defer Date:29.01.2014

Decision :The Committee considered the case as per agenda and deferred the case for want of Central Excise Data from firm. E-mail issued on 17.12.2013. Reminder to be issued.  Re-listed for 29.1.2014.
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Case No.:45/30/83-ALC1/2013 Party Name:KALPENA INDUSTRIES LIMITED, Meet No/Date:40/83-ALC1/2013
01.01.2014

Status:Case Deferred

HQ File :01/83/050/00507/AM14/ RLA File :02/24/040/00056/AM14/ Lic.No/Date:0210194064
10.09.2013

Defer Date:29.01.2014

Decision :The Committee considered the case as per agenda. The application is to be referred to Deptt. of C&PC(PC Div). for comments. U.O. is being sent to Deptt. of C&PC(PC Div). The case is re-listed for 29.1.2014.
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Case No.:46/30/83-ALC1/2013 Party Name:EMAMI BIOTECH LIMITED, Meet No/Date:40/83-ALC1/2013
01.01.2014

Status:Case Deferred

HQ File :01/83/050/00508/AM14/ RLA File :02/24/040/00080/AM14/ Lic.No/Date:0210194063
10.09.2013

Defer Date:29.01.2014

Decision :The Committee considered the case as per agenda and decided to defer consideration of the case for four weeks for want of information from the firm to the D/L dated 19.12.2013 issued by DC(MSME). The case is re-listed for 29.1.2014.
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Case No.:61/30/83-ALC1/2013 Party Name:BEE CHEMS Meet No/Date:40/83-ALC1/2013
01.01.2014

Status:Case Deferred

HQ File :01/83/050/00523/AM14/ RLA File :06/24/040/00017/AM14/ Lic.No/Date:0610033879
11.09.2013

Defer Date:12.02.2014

Decision :The Committee considered the case as per agenda. The application is to be referred to DIPP for comments.  The case is re-listed for 12.2.2014.
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Case No.:56/34/83-ALC1/2013 Party Name:GRAUER & WEIL (INDIA) LIMITED, Meet No/Date:40/83-ALC1/2013
01.01.2014

Status:Case Deferred

HQ File :01/83/050/00591/AM14/ RLA File :03/94/040/00500/AM14/ Lic.No/Date:0310749122
11.09.2013

Defer Date:29.01.2014

Decision :The Committee considered the case as per agenda. Hard copy is being sent to Deptt. of C&PC(Chem. Div). The Committee decided to call for Central Excise Data duly certified by Central Excise. E-mail to be issued.   The case is re-listed for 29.1.2014.
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Case No.:4/28/83-ALC1/2013 Party Name:R.H.INTERNATIONAL Meet No/Date:40/83-ALC1/2013
01.01.2014

Status:Case Deferred

HQ File :01/83/050/00456/AM14/ RLA File :29/24/040/00007/AM14/ Lic.No/Date:2910022556
12.09.2013

Defer Date:29.01.2014

Decision :Comments awaited from DIPP. Re-listed for 29.1.2014.
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Case No.:9/28/83-ALC1/2013 Party Name:GOYAL INDIA Meet No/Date:40/83-ALC1/2013
01.01.2014

Status:Case Deferred

HQ File :01/83/050/00461/AM14/ RLA File :29/24/040/00006/AM14/ Lic.No/Date:2910022553
12.09.2013

Defer Date:12.02.2014

Decision :The Committee considered the case as per agenda and decided to defer consideration of the case for four weeks for want of hard copy of application from RLA and firm. E-mail to be issued. The case is re-listed for 12.2.2014
 

128

Case No.:5/30/83-ALC1/2013 Party Name:MATANGI INDUSTRIES Meet No/Date:40/83-ALC1/2013
01.01.2014

Status:Case Deferred

HQ File :01/83/050/00467/AM14/ RLA File :08/24/040/00117/AM14/ Lic.No/Date:0810124729
12.09.2013

Defer Date:29.01.2014

Decision :The Committee considered the case as per agenda. Hard copy sent to Deptt. of C&PC(Chem. Div) on 24.10.2013. E-mail for Central Excise Data to be issued.  The case is re-listed for 29.1.2014.
 

129

Case No.:6/30/83-ALC1/2013 Party Name:MATANGI INDUSTRIES Meet No/Date:40/83-ALC1/2013
01.01.2014

Status:Case Deferred

HQ File :01/83/050/00468/AM14/ RLA File :08/24/040/00133/AM14/ Lic.No/Date:0810124728
12.09.2013

Defer Date:12.02.2014

Decision :The Committee considered the case as per agenda. Hard copy sent to Deptt. of C&PC(Chem. Div) on 24.10.2013. E-mail for Central Excise Data to be issued.   The case is re-listed for 12.2.2014.
 

130

Case No.:8/30/83-ALC1/2013 Party Name:ASIATIC INDUSTRIES Meet No/Date:40/83-ALC1/2013
01.01.2014

Status:Case Deferred

HQ File :01/83/050/00470/AM14/ RLA File :08/24/040/00262/AM14/ Lic.No/Date:0810124724
12.09.2013

Defer Date:29.01.2014

Decision :Comments awaited from Deptt. of C&PC(Chem Div). Re-listed for 29.1.2014.
 

131

Case No.:52/34/83-ALC1/2013 Party Name:STERLING AUXILIARIES PVT LTD Meet No/Date:40/83-ALC1/2013
01.01.2014

Status:Case Deferred

HQ File :01/83/050/00587/AM14/ RLA File :03/95/040/00162/AM14/ Lic.No/Date:0310749347
12.09.2013

Defer Date:29.01.2014

Decision :Hard copy sent to Deptt. of C&PC(Chem Div) on 9.12.2013. Comments awaited. Re-listed for 29.1.2014.
 

132

Case No.:63/34/83-ALC1/2013 Party Name:CHEMINOVA INDIA LIMITED Meet No/Date:40/83-ALC1/2013
01.01.2014

Status:Case Deferred

HQ File :01/83/050/00598/AM14/ RLA File :03/94/040/00513/AM14/ Lic.No/Date:0310749470
13.09.2013

Defer Date:29.01.2014

Decision :Hard copy sent to Deptt. of C&PC(Chem Div) on 29.11.2013. Comments awaited. Re-listed for 29.1.2014.
 

133

Case No.:3/30/83-ALC1/2013 Party Name:MATANGI INDUSTRIES Meet No/Date:40/83-ALC1/2013
01.01.2014

Status:Case Deferred

HQ File :01/83/050/00465/AM14/ RLA File :08/24/040/00138/AM14/ Lic.No/Date:0810124824
16.09.2013

Defer Date:12.02.2014

Decision :The Committee considered the case as per agenda. The Committee decided to call for Central Excise Data duly certified by Central Excise. E-mail to be  issued.  The case is re-listed for 12.2.2014.
 

134

Case No.:36/30/83-ALC1/2013 Party Name:MATANGI INDUSTRIES Meet No/Date:40/83-ALC1/2013
01.01.2014

Status:Case Deferred

HQ File :01/83/050/00498/AM14/ RLA File :08/24/040/00159/AM14/ Lic.No/Date:0810124823
16.09.2013

Defer Date:12.02.2014

Decision :The Committee considered the case as per agenda. The Committee decided to call for Central Excise Data duly certified by Central Excise. E-mail for Central Excise Data to be issued. . The case is re-listed for 12.2.2014.
 

135

Case No.:40/34/83-ALC1/2013 Party Name:STERLING AUXILIARIES PVT LTD Meet No/Date:40/83-ALC1/2013
01.01.2014

Status:Case Deferred

HQ File :01/83/050/00575/AM14/ RLA File :03/95/040/00006/AM14/ Lic.No/Date:0310749642
16.09.2013

Defer Date:29.01.2014

Decision :The Committee considered the case as per agenda and noted that hard copy from the firm has been received and sent to Deptt. of C&PC(Chem.Div) on 9.12.2013. The case is re-listed for 29.1.2014.
 

136

Case No.:58/34/83-ALC1/2013 Party Name:CAMPHOR & ALLIED PRODUCTS LIMITED, Meet No/Date:40/83-ALC1/2013
01.01.2014

Status:Case Deferred

HQ File :01/83/050/00593/AM14/ RLA File :03/94/040/00433/AM14/ Lic.No/Date:0310749669
16.09.2013

Defer Date:12.02.2014

Decision : The Committee considered the case as per agenda. The Committee decided to call for Central Excise Data duly certified by Central Excise. E-mail for Central Excise Data to be issued. . The case is re-listed for 12.2.2014.
 

137

Case No.:13/30/83-ALC1/2013 Party Name:KALPENA INDUSTRIES LIMITED, Meet No/Date:40/83-ALC1/2013
01.01.2014

Status:Case Deferred

HQ File :01/83/050/00475/AM14/ RLA File :02/24/040/00085/AM14/ Lic.No/Date:0210194387
17.09.2013

Defer Date:12.02.2014

Decision : The Committee considered the case as per agenda and noted that hard copy from the firm has been received and is being sent to Deptt. of C&PC(PC.Div).  The case is re-listed for 12.2.2014.
 

138

Case No.:66/30/83-ALC1/2013 Party Name:SOOD RESINS & POLYMERS Meet No/Date:40/83-ALC1/2013
01.01.2014

Status:Case Approved

HQ File :01/83/050/00528/AM14/ RLA File :22/24/040/00045/AM14/ Lic.No/Date:2210014223
17.09.2013

Defer Date:

Decision : The Committee considered the case as per agenda.  Based on the  written recommendation of Deptt. of C&PC(PC. Div) vide their U.O.No.46011/122/2012-PC.II   dated 25.3.2013  the Committee decided to approve the case  on repeat basis as in case of AANo.2210012782 dated 30.4.2012, as under:-
 

Export Item Qty. Import Item Qty.
Alkyl Ketene Dimer
Emulsion

1 Kg Alkyl Ketene Dimer wax 0.1539 Kg

 
RLA concerned may take necessary action under Para 4.7 of HBP as per above decision of NORMS COMMITTEE.

 

139

Case No.:37/34/83-ALC1/2013 Party Name:STERLING AUXILIARIES PVT LTD Meet No/Date:40/83-ALC1/2013
01.01.2014

Status:Case Deferred

HQ File :01/83/050/00572/AM14/ RLA File :03/95/040/00330/AM14/ Lic.No/Date:0310749980
17.09.2013

Defer Date:12.02.2014

Decision :The Committee considered the case as per agenda and noted that hard copy from the firm has been received and sent to Deptt. of C&PC(Chem.Div) on 19.12.2013. The case is re-listed for 12.2.2014.
 

140

Case No.:42/34/83-ALC1/2013 Party Name:VISWAAT CHEMICALS LIMITED Meet No/Date:40/83-ALC1/2013
01.01.2014

Status:Case Approved

HQ File :01/83/050/00577/AM14/ RLA File :03/95/040/00486/AM14/ Lic.No/Date:0310749968
17.09.2013

Defer Date:

Decision : The Committee considered the case as per agenda. Based on the  written recommendation of Deptt. of C&PC(Chem Div) vide their F.No.14010/156/2011-Ch-II    dated 1.1.2014   the Committee decided to approve the case as under :-
 

Export Item Qty. Import Item Qty.
Vicasurf-HPG Higher
Propylene Glycols

1 Kg 1. Polypropylene Glycol
G6193
 
2. Propylene Oxide

0.429 Kg
 
 
0.524 Kg

 
RLA concerned may take necessary action under Para 4.7 of HBP as per above decision of NORMS COMMITTEE.

 

141

Case No.:55/34/83-ALC1/2013 Party Name:KAYGEE-LOPAREX INDIA PVT. LTD. Meet No/Date:40/83-ALC1/2013
01.01.2014

Status:Case Deferred

HQ File :01/83/050/00590/AM14/ RLA File :03/94/040/00277/AM14/ Lic.No/Date:0310749904
17.09.2013

Defer Date:29.01.2014

Decision :The Committee considered the case as per agenda and noted that hard copy from the firm has been received and sent to DIPP on 29.11.2013. The case is re-listed for 29.1.2014.
 

142

Case No.:51/34/83-ALC1/2013 Party Name:STERLING AUXILIARIES PVT LTD Meet No/Date:40/83-ALC1/2013
01.01.2014

Status:Case Deferred

HQ File :01/83/050/00586/AM14/ RLA File :03/95/040/00238/AM14/ Lic.No/Date:0310750177
18.09.2013

Defer Date:12.02.2014

Decision :The Committee considered the case as per agenda and noted that hard copy from the firm has been received and sent to Deptt. of C&PC(Chem.Div) on 9.12.2013. The case is re-listed for 12.2.2014.
 

143

Case No.:53/34/83-ALC1/2013 Party Name:S.M. CHEMICALS Meet No/Date:40/83-ALC1/2013
01.01.2014

Status:Case Deferred

HQ File :01/83/050/00588/AM14/ RLA File :03/95/040/00423/AM14/ Lic.No/Date:0310750163
18.09.2013

Defer Date:12.02.2014

Decision :The Committee considered the case as per agenda and noted that hard copy from the firm has been received and sent to Deptt. of C&PC(Chem.Div) on 26.12.2013. The case is re-listed for 12.2.2014.
 

144

Case No.:52/30/83-ALC1/2013 Party Name:PARIJAT INDUSTRIES (INDIA) PVT.LTD., Meet No/Date:40/83-ALC1/2013
01.01.2014

Status:Case Deferred

HQ File :01/83/050/00514/AM14/ RLA File :33/24/040/00008/AM14/ Lic.No/Date:3310027661
20.09.2013

Defer Date:29.01.2014

Decision :Comments awaited from Deptt. of C&PC(Chem Div). Re-listed for 29.1.2014.
 

145

Case No.:3/34/83-ALC1/2013 Party Name:MATANGI INDUSTRIES Meet No/Date:40/83-ALC1/2013
01.01.2014

Status:Case Deferred

HQ File :01/83/050/00538/AM14/ RLA File :08/24/040/00257/AM14/ Lic.No/Date:0810124980
20.09.2013

Defer Date:12.02.2014

Decision :The Committee considered the case as per agenda. Hard copy sent to Deptt of C&PC(Chem Div) on 26.12.2013. The Committee decided to call for Central Excise Data duly certified by Central Excise. E-mail to be issued.  The case is re-listed for 12.2.2014.
 

146

Case No.:28/34/83-ALC1/2013 Party Name:J K PARAS POLYCOATS LIMITED Meet No/Date:40/83-ALC1/2013
01.01.2014

Status:Case Deferred

HQ File :01/83/050/00563/AM14/ RLA File :05/23/040/00264/AM14/ Lic.No/Date:0510366394
20.09.2013

Defer Date:12.02.2014

Decision :The Committee considered the case as per agenda and noted that hard copy from the firm has been received and sent to Deptt. of C&PC(PC.Div) on 26.11.2013. The case is re-listed for 12.2.2014.
 

147

Case No.:31/34/83-ALC1/2013 Party Name:KIRAN GLOBAL CHEMS LIMITED Meet No/Date:40/83-ALC1/2013
01.01.2014

Status:Case Deferred

HQ File :01/83/050/00566/AM14/ RLA File :05/23/040/00162/AM14/ Lic.No/Date:0510366375
20.09.2013

Defer Date:29.01.2014

Decision :The Committee considered the case as per agenda and noted that hard copy from the firm has been received and is being sent to DIPP. The case is re-listed for 29.1.2014.
 

148

Case No.:54/34/83-ALC1/2013 Party Name:AIMCO PESTICIDES LIMITED Meet No/Date:40/83-ALC1/2013
01.01.2014

Status:Case Deferred

HQ File :01/83/050/00589/AM14/ RLA File :03/94/040/00539/AM14/ Lic.No/Date:0310750622
20.09.2013

Defer Date:29.01.2014

Decision :The Committee considered the case as per agenda and noted that hard copy from the firm has been received and sent to Deptt. of C&PC(Chem.Div) on 29.11.2013. The case is re-listed for 29.1.2014.
 

149

Case No.:23/34/83-ALC1/2013 Party Name:BRAKEWEL AUTOMOTIVE COMPONENTS(I)P.LTD. Meet No/Date:40/83-ALC1/2013
01.01.2014

Status:Case Deferred

HQ File :01/83/050/00558/AM14/ RLA File :05/23/040/00180/AM14/ Lic.No/Date:0510366412
23.09.2013

Defer Date:29.01.2014

Decision :The Committee considered the case as per agenda and decided to defer consideration of the case for four weeks for want of information from the firm to the D/L dated 31.12.2013 issued by DIPP. The case is re-listed for 29.1.2014.
 

150

Case No.:61/34/83-ALC1/2013 Party Name:KRISHNA ANTIOXIDANTS PVT. LTD. Meet No/Date:40/83-ALC1/2013
01.01.2014

Status:Case Deferred

HQ File :01/83/050/00596/AM14/ RLA File :03/94/040/00512/AM14/ Lic.No/Date:0310750744
23.09.2013

Defer Date:12.02.2014

Decision :The Committee considered the case as per agenda. The application is to be referred to Deptt. of C&PC (PC Div) for comments. U.O. is being sent to Deptt. of C&PC(PC Div). The case is re-listed for 12.2.2014.
 

151

Case No.:68/34/83-ALC1/2013 Party Name:BAJAJ POLYBLENDS PRIVATE LIMITED Meet No/Date:40/83-ALC1/2013
01.01.2014

Status:Case Deferred

HQ File :01/83/050/00603/AM14/ RLA File :50/24/040/00006/AM14/ Lic.No/Date:5010001804
23.09.2013

Defer Date:29.01.2014

Decision :The Committee considered the case as per agenda and noted that hard copy from the firm has been received and sent to Deptt. of C&PC(PC.Div) on 25.11.2013. The case is re-listed for 29.1.2014.
 

152

Case No.:69/34/83-ALC1/2013 Party Name:BAJAJ POLYBLENDS PRIVATE LIMITED Meet No/Date:40/83-ALC1/2013
01.01.2014

Status:Case Deferred

HQ File :01/83/050/00604/AM14/ RLA File :50/24/040/00005/AM14/ Lic.No/Date:5010001803
23.09.2013

Defer Date:29.01.2014

Decision :The Committee considered the case as per agenda and noted that hard copy from the firm has been received and sent to Deptt. of C&PC(PC.Div) on 25.11.2013. The case is re-listed for 29.1.2014.
 

153

Case No.:30/34/83-ALC1/2013 Party Name:RISHI CHEMICAL WORKS PVT LTD Meet No/Date:40/83-ALC1/2013
01.01.2014

Status:Case Deferred

HQ File :01/83/050/00565/AM14/ RLA File :02/24/040/00090/AM14/ Lic.No/Date:0210194676
24.09.2013

Defer Date:29.01.2014

Decision :The Committee considered the case as per agenda and noted that hard copy from the firm has been received and sent to Deptt. of C&PC(PC.Div) on 25.11.2013. The case is re-listed for 29.1.2014.
 

154

Case No.:22/34/83-ALC1/2013 Party Name:MAHALAXMI POLYPACK PVT.LTD. Meet No/Date:40/83-ALC1/2013
01.01.2014

Status:Case Deferred

HQ File :01/83/050/00557/AM14/ RLA File :05/24/040/00220/AM14/ Lic.No/Date:0510366703
25.09.2013

Defer Date:29.01.2014

Decision :The Committee considered the case as per agenda and noted that hard copy from the firm has been received and sent to Deptt. of C&PC(Chem.Div) on 29.11.2013. The case is re-listed for 29.1.2014.
 

155

Case No.:47/34/83-ALC1/2013 Party Name:METROPOLITAN EXIMCHEM LTD. Meet No/Date:40/83-ALC1/2013
01.01.2014

Status:Case Approved

HQ File :01/83/050/00582/AM14/ RLA File :03/95/040/00500/AM14/ Lic.No/Date:0310751147
25.09.2013

Defer Date:

Decision : The Committee considered the case as per agenda. Based on the  written recommendation of Deptt. of C&PC(Chem Div) vide their F.No.14010/40/2012-Ch-II    dated 10.11.2013   the Committee decided to approve the case as under :-
 

Export Item Qty. Import Item Qty.
Yellow B Base (4-Amino-
3-Methoxy Azo Benzene
3-Sulfonic Acid) – Purity :
99% min. by HPLC

1 Kg Ortho Anisidine 0.5699 Kg

 
RLA concerned may take necessary action under Para 4.7 of HBP as per above decision of NORMS COMMITTEE.

 

156

Case No.:72/34/83-ALC1/2013 Party Name:FARCOM CABLE SYSTEMS PRIVATE LIMITED, Meet No/Date:40/83-ALC1/2013
01.01.2014

Status:Case Deferred

HQ File :01/83/050/00607/AM14/ RLA File :07/24/040/00180/AM14/ Lic.No/Date:0710098544
25.09.2013

Defer Date:29.01.2014

Decision :The Committee considered the case as per agenda and noted that hard copy from the firm has been received and sent to Deptt. of C&PC(PC.Div) on 19.12.2013. The case is re-listed for 29.1.2014.
 

157

Case No.:5/34/83-ALC1/2013 Party Name:ARVIND PD COMPOSITES PRIVATE LIMITED Meet No/Date:40/83-ALC1/2013
01.01.2014

Status:Case Deferred

HQ File :01/83/050/00540/AM14/ RLA File :08/24/040/00282/AM14/ Lic.No/Date:0810125173
27.09.2013

Defer Date:29.01.2014

Decision :The Committee considered the case as per agenda and noted that hard copy from the firm has been received and is being sent to DIPP. The case is re-listed for 29.1.2014.
 

158

Case No.:13/34/83-ALC1/2013 Party Name:INDO COLCHEM LIMITED Meet No/Date:40/83-ALC1/2013
01.01.2014

Status:Case Deferred

HQ File :01/83/050/00548/AM14/ RLA File :08/24/040/00223/AM14/ Lic.No/Date:0810125172
27.09.2013

Defer Date:29.01.2014

Decision :The Committee considered the case as per agenda. The Committee decided to call for Central Excise Data duly certified by Central Excise. E-mail issued on 13.1.2014. The case is re-listed for 29.1.2014.
 

159

Case No.:45/34/83-ALC1/2013 Party Name:YASHO INDUSTRIES PVT.LTD. Meet No/Date:40/83-ALC1/2013
01.01.2014

Status:Case Deferred

HQ File :01/83/050/00580/AM14/ RLA File :03/95/040/00524/AM14/ Lic.No/Date:0310751562
27.09.2013

Defer Date:29.01.2014

Decision :The Committee considered the case as per agenda and noted that hard copy from the firm has been received and sent to Deptt. of C&PC(PC.Div) on 9.12.2013. The case is re-listed for 29.1.2014.
 

160

Case No.:46/34/83-ALC1/2013 Party Name:S.M. CHEMICALS Meet No/Date:40/83-ALC1/2013
01.01.2014

Status:Case Deferred

HQ File :01/83/050/00581/AM14/ RLA File :03/95/040/00494/AM14/ Lic.No/Date:0310751564
27.09.2013

Defer Date:29.01.2014

Decision :The Committee considered the case as per agenda and noted that hard copy from the firm has been received and sent to Deptt. of C&PC(Chem.Div) on 9.12.2013. The case is re-listed for 29.1.2014.
 

161

Case No.:71/34/83-ALC1/2013 Party Name:CHEMIZOL ADDITIVES PVT.LTD, Meet No/Date:40/83-ALC1/2013
01.01.2014

Status:Case Approved

HQ File :01/83/050/00606/AM14/ RLA File :07/24/040/00190/AM14/ Lic.No/Date:0710098641
27.09.2013

Defer Date:

Decision : The Committee considered the case as per agenda. Based on the  written recommendation of Deptt. of C&PC(Chem Div) vide their F.No.14010/31/2012-Ch-II    dated 30.12.2013   the Committee decided to approve the case as under :-
 

Export Item Qty. Import Item Qty.
Hiper GP3 Gear Oil
Additive

1 Kg 1. Hiper 2040 Sulphurized
Olefine
2. C-Tec5553 Compound
Anti-Oxidant
3. C-Tec 747 Alkeynl
Succinate

0.510 Kg
 
0.051 Kg
 
0.0081 Kg
 

 
RLA concerned may take necessary action under Para 4.7 of HBP as per above decision of NORMS COMMITTEE.

 

162

Case No.:73/34/83-ALC1/2013 Party Name:PRAVIN CHHAPERIA MR(PROP.M/S.CHHAPERIA INTL CO) Meet No/Date:40/83-ALC1/2013
01.01.2014

Status:Case Deferred

HQ File :01/83/050/00608/AM14/ RLA File :07/24/040/00174/AM14/ Lic.No/Date:0710098660
27.09.2013

Defer Date:29.01.2014

Decision :The Committee considered the case as per agenda and noted that hard copy from the firm has been received and sent to DIPP on 19.12.2013. The case is re-listed for 29.1.2014.
 

163

Case No.:74/34/83-ALC1/2013 Party Name:CHEMIZOL ADDITIVES PVT.LTD, Meet No/Date:40/83-ALC1/2013
01.01.2014

Status:Case Deferred

HQ File :01/83/050/00609/AM14/ RLA File :07/24/040/00204/AM14/ Lic.No/Date:0710098639
27.09.2013

Defer Date:29.01.2014

Decision :The Committee considered the case as per agenda and noted that hard copy from the firm has been received and sent to Deptt. of C&PC(Chem.Div) on 26.12.2013. The case is re-listed for 29.1.2014.
 

164

Case No.:2/34/83-ALC1/2013 Party Name:ANKIT INDUSTRIES Meet No/Date:40/83-ALC1/2013
01.01.2014

Status:Case Deferred

HQ File :01/83/050/00537/AM14/ RLA File :08/24/040/00287/AM14/ Lic.No/Date:0810125252
30.09.2013

Defer Date:29.01.2014

Decision :The Committee considered the case as per agenda and noted that hard copy from the firm has been received and sent to Deptt. of C&PC(Chem.Div) on 26.12.2013. The case is re-listed for 29.1.2014.
 

165

Case No.:20/34/83-ALC1/2013 Party Name:HPL ADDITIVES LIMITED(FORMERLY KNOWN HIGH POLYMER Meet No/Date:40/83-ALC1/2013
01.01.2014

Status:Case Deferred

HQ File :01/83/050/00555/AM14/ RLA File :05/23/040/00166/AM14/ Lic.No/Date:0510367123
30.09.2013

Defer Date:29.01.2014

Decision :The Committee considered the case as per agenda and noted that hard copy from the firm has been received and sent to Deptt. of C&PC(PC.Div) on 19.12.2013. The case is re-listed for 29.1.2014.
 

166

Case No.:4/36/83-ALC1/2013 Party Name:JAMES WALKER INMARCO INDUSTRIES PVT. LTD., Meet No/Date:40/83-ALC1/2013
01.01.2014

Status:Case Deferred

HQ File :01/83/050/00619/AM14/ RLA File :03/94/040/00571/AM14/ Lic.No/Date:0310751606
30.09.2013

Defer Date:29.01.2014

Decision :The Committee considered the case as per agenda and decided to defer consideration of the case for four weeks for want of hard copy of application from RLA and firm. E-mail to be issued. The case is re-listed for 29.1.2013
 

167

Case No.:50/34/83-ALC1/2013 Party Name:CHEMIZOL ADDITIVES PVT.LTD, Meet No/Date:40/83-ALC1/2013
01.01.2014

Status:Case Approved

HQ File :01/83/050/00585/AM14/ RLA File :07/24/040/00205/AM14/ Lic.No/Date:0710098744
01.10.2013

Defer Date:

Decision : The Committee considered the case as per agenda. Based on the  written recommendation of Deptt. of C&PC(Chem Div) vide their F.No.14010/31/2012-Ch-II    dated 31.12.2013   the Committee decided to approve the case as under :-
 

Export Item Qty. Import Item Qty.
Hiper GP3 – 18 Gear Oil
Additive

1 Kg 1. Hiper 2040 Sulphurized
Olefine
2. C-Tec5553 Compound
Anti-Oxidant
3. C-Tec 747 Alkeynl
Succinate
4. HIPER 3210 Thiadiazole
Derivative

0.510 Kg
 
0.051 Kg
 
0.008 Kg
 
0.0051 Kg
 

 
RLA concerned may take necessary action under Para 4.7 of HBP as per above decision of NORMS COMMITTEE.

 

168

Case No.:7/28/83-ALC1/2013 Party Name:MODERN INSECTICIDES LIMITED Meet No/Date:40/83-ALC1/2013
01.01.2014

Status:Case Deferred

HQ File :01/83/050/00459/AM14/ RLA File :30/24/040/00033/AM14/ Lic.No/Date:3010097273
03.10.2013

Defer Date:29.01.2014

Decision :Comments awaited from Deptt. of C&PC(Chem Div). Re-listed for 29.1.2014.
 

169

Case No.:6/34/83-ALC1/2013 Party Name:INDO COLCHEM LIMITED Meet No/Date:40/83-ALC1/2013
01.01.2014

Status:Case Deferred

HQ File :01/83/050/00541/AM14/ RLA File :08/24/040/00274/AM14/ Lic.No/Date:0810125294
03.10.2013

Defer Date:29.01.2014

Decision :The Committee considered the case as per agenda. Hard copy is being sent to Deptt. of C&PC(Chem. Div). The Committee decided to call for Central Excise Data duly certified by Central Excise. E-mail to be issued.  The case is re-listed for 29.1.2014.
 

170

Case No.:65/34/83-ALC1/2013 Party Name:R. K. INDUSTRIES Meet No/Date:40/83-ALC1/2013
01.01.2014

Status:Case Deferred

HQ File :01/83/050/00600/AM14/ RLA File :34/24/040/00161/AM14/ Lic.No/Date:3410038103
03.10.2013

Defer Date:29.01.2014

Decision :Comments awaited from Deptt. of C&PC(Chem Div). Re-listed for 29.1.2014.
 

171

Case No.:15/34/83-ALC1/2013 Party Name:CENTURY TEXTILES AND INDUSTRIES LTD Meet No/Date:40/83-ALC1/2013
01.01.2014

Status:Case Deferred

HQ File :01/83/050/00550/AM14/ RLA File :02/24/040/00060/AM14/ Lic.No/Date:0210195059 Defer Date:29.01.2014
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Decision :The Committee considered the case as per agenda and noted that hard copy from the firm has been received and sent to DIPP on 9.12.2013. The case is re-listed for 29.1.2014.
 

172

Case No.:35/34/83-ALC1/2013 Party Name:REX TONE INDUSTRIES LTD. Meet No/Date:40/83-ALC1/2013
01.01.2014

Status:Case Deferred

HQ File :01/83/050/00570/AM14/ RLA File :03/95/040/00518/AM14/ Lic.No/Date:0310752200
04.10.2013

Defer Date:29.01.2014

Decision :The Committee considered the case as per agenda and decided to defer consideration of the case for four weeks for want of information from the firm to the D/L dated 31.12.2013 issued by DIPP. The case is re-listed for 29.1.2014.
 

173

Case No.:36/34/83-ALC1/2013 Party Name:PARAM WOOD MOULDING PVT. LTD. Meet No/Date:40/83-ALC1/2013
01.01.2014

Status:Case Deferred

HQ File :01/83/050/00571/AM14/ RLA File :03/95/040/00498/AM14/ Lic.No/Date:0310752335
04.10.2013

Defer Date:29.01.2014

Decision :The Committee considered the case as per agenda and noted that hard copy from the firm has been received and sent to DIPP on 29.11.2013. The case is re-listed for 29.1.2014.
 

174

Case No.:43/34/83-ALC1/2013 Party Name:KMB TRADING CORPORATION P LTD, Meet No/Date:40/83-ALC1/2013
01.01.2014

Status:Case Deferred

HQ File :01/83/050/00578/AM14/ RLA File :32/24/040/00012/AM14/ Lic.No/Date:3210068096
04.10.2013

Defer Date:29.01.2014

Decision :The Committee considered the case as per agenda and noted that hard copy from the firm has been received and sent to DIPP on 17.12.2013. The case is re-listed for 29.1.2014.
 

175

Case No.:19/34/83-ALC1/2013 Party Name:INTECH PHARMA PVT. LTD., Meet No/Date:40/83-ALC1/2013
01.01.2014

Status:Case Approved

HQ File :01/83/050/00554/AM14/ RLA File :05/23/040/00279/AM14/ Lic.No/Date:0510367862
08.10.2013

Defer Date:

Decision : The Committee considered the case as per agenda. Based on the  written recommendation of Deptt. of C&PC(Chem Div) vide their F.No.14010/113/2011-Ch-II    dated 20.5.2013   the Committee decided to approve the case on repeat  basis as under :-
 

Export Item Qty. Import Item Qty.
Methyl Bromide 98% + 2%
Chloropicrin

1 Kg Liquid Bromine 0.926 Kg
 

 
RLA concerned may take necessary action under Para 4.7 of HBP as per above decision of NORMS COMMITTEE.

 

176

Case No.:3/36/83-ALC1/2013 Party Name:KRISHNA ANTIOXIDANTS PVT. LTD. Meet No/Date:40/83-ALC1/2013
01.01.2014

Status:Case Approved

HQ File :01/83/050/00618/AM14/ RLA File :03/94/040/00580/AM14/ Lic.No/Date:0310752714
08.10.2013

Defer Date:

Decision : The Committee considered the case as per agenda. Based on the  written recommendation of Deptt. of C&PC(Chem Div) vide their F.No.14010/30/2011-Ch-II    dated 26.7.2012   the Committee decided to approve the case as under :-
 

Export Item Qty. Import Item Qty.
Lubricating Oil Additive
Fatty Alcohol (C12-C18)
Terpolymer in Base Oil with
50% Non-Volatile Matter
Solid content – 50%, Base
Oil Content – 50%

1 Kg 1. Styrene
 
2. Maleic Anhydride
 
3. Fatty Alcohol (C12-C18)
 
4. Relevant Base Oil

0.083 Kg
 
0.078 Kg
 
0.274 Kg
 
0.500 Kg
 

 
RLA concerned may take necessary action under Para 4.7 of HBP as per above decision of NORMS COMMITTEE.
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Case No.:8/34/83-ALC1/2013 Party Name:EVERPLUS PLASTICS PVT. LTD. Meet No/Date:40/83-ALC1/2013
01.01.2014

Status:Case Deferred

HQ File :01/83/050/00543/AM14/ RLA File :08/24/040/00266/AM14/ Lic.No/Date:0810125496
10.10.2013

Defer Date:29.01.2014

Decision :The Committee considered the case as per agenda and noted that hard copy from the firm has been received and sent to Deptt. of C&PC(PC.Div) on 17.12.2013. The case is re-listed for 29.1.2014.
 

178

Case No.:17/34/83-ALC1/2013 Party Name:PI INDUSTRIES LTD., Meet No/Date:40/83-ALC1/2013
01.01.2014

Status:Case Deferred

HQ File :01/83/050/00552/AM14/ RLA File :13/24/040/00030/AM14/ Lic.No/Date:1310044708
10.10.2013

Defer Date:29.01.2014

Decision :The Committee considered the case as per agenda and noted that hard copy from the firm has been received and sent to Deptt. of C&PC(PC.Div) on 1.1.2014. The case is re-listed for 29.1.2014.
 

179

Case No.:18/34/83-ALC1/2013 Party Name:PI INDUSTRIES LTD., Meet No/Date:40/83-ALC1/2013
01.01.2014

Status:Case Deferred

HQ File :01/83/050/00553/AM14/ RLA File :13/24/040/00029/AM14/ Lic.No/Date:1310044709
10.10.2013

Defer Date:29.01.2014

Decision :The Committee considered the case as per agenda and noted that hard copy from the firm has been received and sent to Deptt. of C&PC(PC.Div) on 1.1.2014. The case is re-listed for 29.1.2014.
 

180

Case No.:1/34/83-ALC1/2013 Party Name:ARUNAYA ORGANICS PVT. LTD. Meet No/Date:40/83-ALC1/2013
01.01.2014

Status:Case Deferred

HQ File :01/83/050/00536/AM14/ RLA File :08/24/040/00299/AM14/ Lic.No/Date:0810125589
11.10.2013

Defer Date:29.01.2014

Decision :The Committee considered the case as per agenda and noted that hard copy from the firm has been received and is being sent to Deptt. of C&PC(Chem.Div). The case is re-listed for 29.1.2014.
 
 

181

Case No.:1/30/83-ALC1/2013 Party Name:ROHAN DYES AND INTERMEDIATES LTD. Meet No/Date:40/83-ALC1/2013
01.01.2014

Status:Case Deferred

HQ File :01/83/050/00463/AM14/ RLA File :08/24/040/00277/AM14/ Lic.No/Date:0810125597
14.10.2013

Defer Date:29.01.2014

Decision :The Committee considered the case as per agenda. The Committee decided to call for Central Excise Data duly certified by Central Excise. E-mail to be issued. The case is re-listed for 29.1.2014.
 

182

Case No.:2/30/83-ALC1/2013 Party Name:ROHAN DYES AND INTERMEDIATES LTD. Meet No/Date:40/83-ALC1/2013
01.01.2014

Status:Case Deferred

HQ File :01/83/050/00464/AM14/ RLA File :08/24/040/00278/AM14/ Lic.No/Date:0810125598
14.10.2013

Defer Date:29.01.2014

Decision :The Committee considered the case as per agenda. The Committee decided to call for Central Excise Data duly certified by Central Excise. E-mail to be issued. The case is re-listed for 29.1.2014.
 

183

Case No.:4/34/83-ALC1/2013 Party Name:JAY CHEMICAL INDUSTRIES LTD., Meet No/Date:40/83-ALC1/2013
01.01.2014

Status:Case Deferred

HQ File :01/83/050/00539/AM14/ RLA File :08/24/040/00312/AM14/ Lic.No/Date:0810125595
14.10.2013

Defer Date:29.01.2014

Decision :The Committee considered the case as per agenda. The Committee decided to call for Central Excise Data duly certified by Central Excise. E-mail to be  issued.  The case is re-listed for 29.1.2014.
 

184

Case No.:7/34/83-ALC1/2013 Party Name:JAY CHEMICAL INDUSTRIES LTD., Meet No/Date:40/83-ALC1/2013
01.01.2014

Status:Case Deferred

HQ File :01/83/050/00542/AM14/ RLA File :08/24/040/00310/AM14/ Lic.No/Date:0810125593
14.10.2013

Defer Date:29.01.2014

Decision :The Committee considered the case as per agenda. The Committee decided to call for Central Excise Data duly certified by Central Excise. E-mail to be issued. The case is re-listed for 29.1.2014.
 

185

Case No.:9/34/83-ALC1/2013 Party Name:INDO COLCHEM LIMITED Meet No/Date:40/83-ALC1/2013
01.01.2014

Status:Case Deferred

HQ File :01/83/050/00544/AM14/ RLA File :08/24/040/00298/AM14/ Lic.No/Date:0810125615
14.10.2013

Defer Date:29.01.2014

Decision :The Committee considered the case as per agenda. The Committee decided to call for Central Excise Data duly certified by Central Excise. E-mail to be issued.  The case is re-listed for 29.1.2014.
 

186

Case No.:10/34/83-ALC1/2013 Party Name:INDO COLCHEM LIMITED Meet No/Date:40/83-ALC1/2013
01.01.2014

Status:Case Deferred

HQ File :01/83/050/00545/AM14/ RLA File :08/24/040/00297/AM14/ Lic.No/Date:0810125614
14.10.2013

Defer Date:29.01.2014

Decision :The Committee considered the case as per agenda. The Committee decided to call for Central Excise Data duly certified by Central Excise. E-mail to be issued.  The case is re-listed for 29.1.2014.
 

187

Case No.:11/34/83-ALC1/2013 Party Name:ROHAN DYES AND INTERMEDIATES LTD. Meet No/Date:40/83-ALC1/2013
01.01.2014

Status:Case Deferred

HQ File :01/83/050/00546/AM14/ RLA File :08/24/040/00241/AM14/ Lic.No/Date:0810125596
14.10.2013

Defer Date:29.01.2014

Decision :The Committee considered the case as per agenda. The Committee decided to call for Central Excise Data duly certified by Central Excise. E-mail to be issued. The case is re-listed for 29.1.2014.
 

188

Case No.:14/34/83-ALC1/2013 Party Name:JAY CHEMICAL INDUSTRIES LTD., Meet No/Date:40/83-ALC1/2013
01.01.2014

Status:Case Deferred

HQ File :01/83/050/00549/AM14/ RLA File :08/24/040/00311/AM14/ Lic.No/Date:0810125594
14.10.2013

Defer Date:29.01.2014

Decision :The Committee considered the case as per agenda. The Committee decided to call for Central Excise Data duly certified by Central Excise. E-mail to be issued.  The case is re-listed for 29.1.2014.
 

189

Case No.:26/34/83-ALC1/2013 Party Name:HPL ADDITIVES LIMITED(FORMERLY KNOWN HIGH POLYMER Meet No/Date:40/83-ALC1/2013
01.01.2014

Status:Case Approved

HQ File :01/83/050/00561/AM14/ RLA File :05/23/040/00266/AM14/ Lic.No/Date:0510368380
14.10.2013

Defer Date:

Decision : The Committee considered the case as per agenda. Based on the  written recommendation of Deptt. of C&PC(Chem Div) vide their F.No.14010/7/2011-Ch-II    dated 21.11.2013   the Committee decided to approve the case as under :-
 

Export Item Qty. Import Item Qty.
KINOX B-61  1 Part
Pentaerythrityl Tetrakis (3, [
3-(3,5-ditertiary-butyl-4-
hydroxy Phenol)
propionate) (KINOX -10)
+ 4 parts Tris (2,4 ditert-
butyl-phenol) Phosphite
(KINOX 68)

1 Kg 1. 2,6 Ditertiary butyl Phenol
 
2. Methyl Acrylate
 
3. Pentaerythritol
 
4. Methanol
 
5. 2,6 Ditertiary butyl Phenol
 
6. Phosphorous trichloride
 
7. Isopropyl alcohol

0.205 Kg
 
0.0896 Kg
 
0.029 Kg
 
0.200 Kg
 
0.956 Kg
 
0.213 Kg
 
0.214 Kg

 
RLA concerned may take necessary action under Para 4.7 of HBP as per above decision of NORMS COMMITTEE.

 

190

Case No.:49/34/83-ALC1/2013 Party Name:BAJAJ POLYBLENDS PRIVATE LIMITED Meet No/Date:40/83-ALC1/2013
01.01.2014

Status:Case Deferred

HQ File :01/83/050/00584/AM14/ RLA File :50/24/040/00008/AM14/ Lic.No/Date:5010001845
14.10.2013

Defer Date:29.01.2014

Decision :The Committee considered the case as per agenda and noted that hard copy from the firm has been received and is being sent to Deptt. of C&PC(PC.Div). The case is re-listed for 29.1.2014.
 

191

Case No.:67/34/83-ALC1/2013 Party Name:BAJAJ POLYBLENDS PRIVATE LIMITED Meet No/Date:40/83-ALC1/2013
01.01.2014

Status:Case Deferred

HQ File :01/83/050/00602/AM14/ RLA File :50/24/040/00007/AM14/ Lic.No/Date:5010001844
14.10.2013

Defer Date:12.02.2014

Decision :The Committee considered the case as per agenda and noted that hard copy from the firm has been received and sent to Deptt. of C&PC(PC.Div) on 25.11.2013. The case is re-listed for 12.2.2014.
 

192

Case No.:70/34/83-ALC1/2013 Party Name:BAJAJ POLYBLENDS PRIVATE LIMITED Meet No/Date:40/83-ALC1/2013
01.01.2014

Status:Case Deferred

HQ File :01/83/050/00605/AM14/ RLA File :50/24/040/00009/AM14/ Lic.No/Date:5010001846
14.10.2013

Defer Date:12.02.2014

Decision :The Committee considered the case as per agenda and noted that hard copy from the firm has been received and is being sent to Deptt. of C&PC(PC.Div). The case is re-listed for 12.2.2014.
 

193

Case No.:12/34/83-ALC1/2013 Party Name:MAHAK DYECHEM INDUSTRIES Meet No/Date:40/83-ALC1/2013
01.01.2014

Status:Case Deferred

HQ File :01/83/050/00547/AM14/ RLA File :08/24/040/00322/AM14/ Lic.No/Date:0810125648
15.10.2013

Defer Date:29.01.2014

Decision :Comments awaited from Deptt. of C&PC(Chem Div). Re-listed for 29.1.2014.
 

194

Case No.:2/32/83-ALC1/2013 Party Name:JJ.PLASTALLOY PVT. LTD., Meet No/Date:40/83-ALC1/2013
01.01.2014

Status:Case Deferred

HQ File :01/83/050/00531/AM14/ RLA File :15/24/040/00006/AM14/ Lic.No/Date:1510020360
17.10.2013

Defer Date:12.02.2014

Decision :Comments awaited from Deptt. of C&PC(P Div). Re-listed for 12.2.2014.
 

195

Case No.:24/34/83-ALC1/2013 Party Name:KLJ ORGANIC LTD. Meet No/Date:40/83-ALC1/2013
01.01.2014

Status:Case Deferred

HQ File :01/83/050/00559/AM14/ RLA File :05/23/040/00294/AM14/ Lic.No/Date:0510368764
18.10.2013

Defer Date:29.01.2014

Decision :Comments awaited from Deptt. of C&PC(Chem Div). Re-listed for 29.1.2014.
 

196

Case No.:25/34/83-ALC1/2013 Party Name:ALOK INDUSTRIES Meet No/Date:40/83-ALC1/2013
01.01.2014

Status:Case Deferred

HQ File :01/83/050/00560/AM14/ RLA File :05/23/040/00197/AM14/ Lic.No/Date:0510368743
18.10.2013

Defer Date:12.02.2014

Decision :The Committee considered the case as per agenda and noted that hard copy from the firm has been received and sent to Deptt. of C&PC(PC.Div) on 9.12.2013. The case is re-listed for 12.2.2014.
 

197

Case No.:21/34/83-ALC1/2013 Party Name:KANDLA ENERGY AND CHEMICALS LIMITED Meet No/Date:40/83-ALC1/2013
01.01.2014

Status:Case Deferred

HQ File :01/83/050/00556/AM14/ RLA File :05/23/040/00304/AM14/ Lic.No/Date:0510368919
21.10.2013

Defer Date:29.01.2014

Decision :The Committee considered the case as per agenda and deferred the case. Re-listed for 29.1.2014
 

198

Case No.:1/32/83-ALC1/2013 Party Name:ROHAN DYES AND INTERMEDIATES LTD. Meet No/Date:40/83-ALC1/2013
01.01.2014

Status:Case Deferred

HQ File :01/83/050/00530/AM14/ RLA File :08/24/040/00249/AM12/ Lic.No/Date:0810125990
25.10.2013

Defer Date:12.02.2014

Decision :The Committee considered the case as per agenda. The Committee decided to call for Central Excise Data duly certified by Central Excise. E-mail to be issued. The case is re-listed for 12.2.2014.
 

199

Case No.:5/36/83-ALC1/2013 Party Name:JAY CHEMICAL INDUSTRIES LTD., Meet No/Date:40/83-ALC1/2013
01.01.2014

Status:Case Deferred

HQ File :01/83/050/00620/AM14/ RLA File :08/24/040/00333/AM14/ Lic.No/Date:0810126196
31.10.2013

Defer Date:29.01.2014

Decision :The Committee considered the case as per agenda. The Committee decided to call for Central Excise Data duly certified by Central Excise. E-mail to be issued.  The case is re-listed for 29.1.2014.
 

200

Case No.:1/36/83-ALC1/2013 Party Name:INDO COLCHEM LIMITED Meet No/Date:40/83-ALC1/2013
01.01.2014

Status:Case Deferred

HQ File :01/83/050/00616/AM14/ RLA File :08/24/040/00361/AM14/ Lic.No/Date:0810126609
22.11.2013

Defer Date:29.01.2014

Decision :The Committee considered the case as per agenda. The Committee decided to call for Central Excise Data duly certified by Central Excise. E-mail to be issued.  The case is re-listed for 29.1.2014.
 

201

Case No.:2/36/83-ALC1/2013 Party Name:INDO COLCHEM LIMITED Meet No/Date:40/83-ALC1/2013
01.01.2014

Status:Case Deferred

HQ File :01/83/050/00617/AM14/ RLA File :08/24/040/00360/AM14/ Lic.No/Date:0810126610
22.11.2013

Defer Date:29.01.2014

Decision :The Committee considered the case as per agenda. The Committee decided to call for Central Excise Data duly certified by Central Excise. E-mail to be issued.  The case is re-listed for 29.1.2014.
 

202

Case No.:6/36/83-ALC1/2013 Party Name:ESTEEM INDUSTRIES PVT. LTD, Meet No/Date:40/83-ALC1/2013
01.01.2014

Status:Case Deferred

HQ File :01/83/050/00621/AM14/ RLA File :17/24/040/00087/AM14/ Lic.No/Date:1710005591
26.11.2013

Defer Date:29.01.2014

Decision :The Committee considered the case as per agenda and decided to defer consideration of the case for four weeks for want of hard copy of application from RLA and firm. E-mail to be issued. The case is re-listed for 29.1.2013
 

203

Case No.:1/40/83-ALC1/2013 Party Name:INDO COLCHEM LIMITED Meet No/Date:40/83-ALC1/2013
01.01.2014

Status:Case Deferred

HQ File :01/83/050/00640/AM14/ RLA File :08/24/040/00382/AM14/ Lic.No/Date:0810127358
24.12.2013

Defer Date:12.02.2014

Decision :The Committee considered the case as per agenda. The Committee decided to call for Central Excise Data duly certified by Central Excise. E-mail to be issued. The case is re-listed for 12.2.2014.
 

204

Case No.:2/40/83-ALC1/2013 Party Name:INDO COLCHEM LIMITED Meet No/Date:40/83-ALC1/2013
01.01.2014

Status:Case Deferred

HQ File :01/83/050/00641/AM14/ RLA File :08/24/040/00381/AM14/ Lic.No/Date:0810127359
24.12.2013

Defer Date:12.02.2014

Decision :The Committee considered the case as per agenda. The Committee decided to call for Central Excise Data duly certified by Central Excise. E-mail to be issued. The case is re-listed for 12.2.2014.
 

205

Case No.:3/40/83-ALC1/2013 Party Name:INDO COLCHEM LIMITED Meet No/Date:40/83-ALC1/2013
01.01.2014

Status:Case Deferred

HQ File :01/83/050/00642/AM14/ RLA File :08/24/040/00384/AM14/ Lic.No/Date:0810127369
24.12.2013

Defer Date:12.02.2014

Decision :The Committee considered the case as per agenda. The Committee decided to call for Central Excise Data duly certified by Central Excise. E-mail to be issued. The case is re-listed for 12.2.2014.

  
  
Date:20.01.2014
Place:New Delhi

Daya Shankar 
Dy. Director General of Foreign Trade 
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